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About Atithi 2.0

Atithi 2.0 Application is developed by the Central Board of Indirect Taxes and
Customs (CBIC) to facilitate hassle-free filing and processing of Customs
Baggage Declarations for international passengers arriving and departing through
Indian international airports. The application provides facilities for filing and
processing of Baggage Declaration (CBD-I), Foreign Currency Declaration
(CDF), Pet Declaration, Export Certificate (CBD-IIl), Temporary Baggage
Import Certificate (CBD-1V), and Detention Receipt (CBD-V). These services
can be accessed through web portal, mobile application by passengers, and
through Back-Office module by Customs officers at airports. The application
aims to enhance transparency in Customs procedures, enable faster and more
efficient clearance at airports, and improve the overall experience of international
passengers, tourists, and other visitors.

Intended Audience

The intended audience for this document:
« International passengers seeking clearance through the Red Channel
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View Custo

of passengers coming from various countries

How to access Atithi website?
Click on Chrome browser/Mozilla Firefox/Microsoft Edge
Enter the URL of the Atithi website: https://atithi.cbic.gov.in
The Official website page will appear on your screen where you want to
login/sign-up. (Refer Fig. 1.1)

ms baggage rules and entitlement
Information about Atithi and list of services

offered to passengers

INDIAN CUSTOMS

Central Board Of Indirect Taxes & Customs -@-

HI 3fafer
ATITHI 2.0 | 3ridfel 2.0 Department of Revenue, Ministry of Finance, Government of India &
[vravelier elpdesk For Incoming Tourists & Homebgung

= GUDELINES | (& Travellers Guide Login

Register ‘

Welcome to India.
Indian Customs wishes you a pleasant stay.

Baggage & Currency Export Ce c
claration Taking personal belongings abroad
that you Infend to bring back? Get a
Export Certficate for duty-ree re-
importation within & months.

Filo Docaration

Temporary Import Certificate
@iy

Tourists bringing high-value personal
effects temporarly into India —
cameras, laptops, instruments, etc. —
for Guty-free import subject o fe-
export within 6 months

Pet Import Declaration

Declare pets (maximum of two pets
pets being cats or dogs per
passenger) atleast seven days before
amval, under the Livestock
Importation Regulations 2020.

Crew Declarations

Fillngs by 2 Crew members engaged
i 2 foreign going conveyance- a
vessel or an aircraft- otner than those
feturning at the tme of final payoff on
temination of their engagement

Transfer of Residence (TR)
Filings by passengers (Resident or
Tourst of Incian origin or Foreigner
with 2 valld visa other than tours! visa,
engaged In any profession n india)
transferring residence 1o India

Vit icegate (N ]

Knowledge Center & Support
Access comprehensive guides, duty calculator, definitions, reakime support, and all customs-related resources in one place.

Explore Resources User Manual

ATA Carnet - Passport for Goods

[@ What is ATA Carnet?

The ATA Camet s an ocument that act: port for goods, enabiing the temporary, duty-free import of commercial samples, professional equipment, and tems for
exhibtions or trade fairs without requiring separate customs papenwork In each destination country. It ks vall for one year from the ate of Issue, Covers use in 78 countries and terrtories woridwide
and requires that all goods be re-exported witin the camet's valdiy period

[B Apply for ATA Camet

Access your existing ATA Camet applications, track status, and manage your lemporary Importexport documentation

o

Atithi ChatBot

provide 24/7 customer

will
Official Government Resources

support to answer

\ ) &
N/

CBIC Customs Portal
Central Board of Indrect Taxes &
Customs - Complete customs
procedures, notiications, and reguiatory
updates.

Reserve Bank of India
Foreign exchange management,
currency reguiations, and FEMA

complance gudelines

common queries on

Circulars & Notifications DGFT Portal
Official customs circulars, notfications,
and tax information documents with legal
authorty

Onectorate General of Foreign Trade -
Commercial import pokcies, export-
Import procedures.

baggage instantly. The
chatbot window opens
upon clicking the icon

(refer Figure)

Contact Us (nodal.nav@icegate.gov.n) | Feedback | Help | SteMap | T&C | Officer Access

Web Info Manager (webmaster.chic@icegate.gov.in)

Travelles Guide | Webstte Policies |

©2025 New Application Vertical (NAV), Directorate General of Systems, Central Board of Indirect Taxes & Customs (CBIC), Ministry of Finance, Govemment of Inda

Last Update: 06-04-2026 | Visitor's Count 845901

Figure 1:1: Atithi Website



https://atithi.cbic.gov.in/

O Atithi Mitra x

‘ ..J Welcome to ATITHI Customs application.
Let us know if you have any queries, we
will be happy to answer them.

Please visit following websites for latest
rules/notifications:
https://www.cbhic.gov.in/ or

https:/taxinformation.cbic.gov.in/ for your
queries.

( Baggage & Personal Items) (E Electronics>
< " Gold, Jewellery & Valuabes)
(ﬁ' Indian & Foreign Currenc:y) B FAQs

Responses are for informational purposes only and should not be used for
legal or financial advice.

Figure 1:2 : Chatbot Window




1.1 Section-wise overview of Homepage

INDIAN CUSTOMS

To log in, click the ‘Login’
button

Click on ‘Register’ button if
the passenger is the new user

= GUIDELINES | ) Traveters Guide

Knowledge Center & Support

& About Us v

Welcome to India.
Indian Customs wishes you a pleasant stay.

Access cof mp ive guides, duly calculator, definfions, real-time support, and all cusioms-related resources in one place.

Explore Resources ‘UsevManua Traveers Guide

Description of the functions of the buttons on each card displayed on the home
page screen are provided below:

Baggage & Currency Declaration

File
Declaration

Passenger can click on File Declaration button to declare the
dutiable goods. Clicking on this button will first check the
login status. If the passenger is not logged in, the login form
will appear upon clicking the File declaration button. If the
passenger is already logged in, it will be redirected directly to
the baggage declaration page.

Learn More

Clicking this opens the pop-up with information on baggage
declaration.

Pet Import Declaration

Declare Pet

To declare pet the passenger can click on the Declare pet
button visible on the home screen. Clicking on this button will
first check the login status. If the passenger is not logged in,
the login form will appear upon clicking the button. If the
passenger is already logged in, it will be redirected directly to
the pet declaration dashboard.




Learn More Passenger can view latest guidelines on import of pets upon
clicking the button.

Export Certificate (EC)

Apply Clicking on this will directly redirect the passenger to EC form
If the passenger is already logged in else the login form will
appear.

Learn More Passenger can view more information on EC upon clicking the

button.

Crew Declaration — This functionality is applicable only to crew members

Crew Crew can click on the button to declare the flight and item

Declaration details. Clicking on this button will first check the login status.
If the crew is not logged in, the login form will appear. If the
crew is already logged in, it will be redirected directly to the
crew dashboard page.

Learn More Clicking on this will open the pop-up containing more
information on crew declaration.

Temporary Import Certificate (I1C)

Apply Clicking on this will directly redirect the passenger to IC form
if the passenger is already logged in else the login form will
appear.

Learn Passenger can view more information on IC upon clicking the
button.

Transfer of Residence

Visit Icegate | Clicking on this will re-direct the passenger to the official
website of Icegate (https://www.icegate.gov.in)

Learn More Upon clicking the passenger can view the Indian customs rules
for transferring residency to India.

Knowledge Center & Support

Explore Click on this to know more on Baggage Rules and key

Resources definitions.

User Manual | Document containing step-by-step guidance and information
on how to use the Atithi application.

Travellers A traveller’s guide provides essential information on the latest

Guide baggage rules and passenger free allowance.

10




ATA Carnet - Passport for Goods

How to Apply, Apply Online and Learn More — Clicking on these buttons will
re-direct the user to the official ATA Carnet website.

Official Government Resources

-
TAxX
v
Sircul \cations

CBIC Customs Portal

& Custorms . Complete custors procedures

2 @
Reserve Bank of India
Visit REI

To visit other government official websites for the required purpose, click the
button. The passenger will be redirected to the respective official website.

Access CBIC Portal - Passenger will be re-directed to the official CBIC website
(https://www.cbic.gov.in).

View Circulars - Passenger will be redirected to the official Tax Information
portal(https://taxinformation.cbic.gov.in/view-pdf/1003272/ENG/Circulars).

View DGFT - Passenger will be redirected to the official DGFT website
(https://www.dgft.gov.in/CP/).

Visit RBI - Passenger will be redirected to the official RBI website
(https://www.rbi.org.in).

11



https://www.rbi.org.in/

Contact information and These are restricted access links
quick links for authorized officers

Contact Us (nodal.nav@icegate.gov.in) | Feedback | Help | Site Map | T &C | Traveller Guide | Website Poiicies |  OTficer Access

Web Info Manager (webmaster.chic@icegate.gov.in) k
AQCS Officer Public Health Officer
© 2025 New Application Vertical (NAV), Directorate General of Systems, Central Board of Indirect Taxes & Customs

Follomislon (CBIC), Ministry of Finance, Government of India

£ JORGRE) Last Update: 18-02-2026 | Visilor's Count: 773999

Download Mobile App

Social media links: Icons for Facebook,

Links to Google Play and the App
store to download mobile app

WhatsApp, YouTube, X and Instagram

Chatbot icon

2 Login Process
2.1 New User Registration Process

The New user has to follow the Sign-Up process for e-filling of baggage
declaration, currency declaration, export certificate request, temporary import
certificate and pet declaration.

2.1.1 Passenger

Stepl: If you are a new user, click on the Register button available at the top of
the home page
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INDIAN CUSTOMS

ATITHI 2.0

Automated Traveller Helpdesk For Incoming Tourists & Homebound Indians

= GUIDELINES |

Baggage & Currency
Declaration

Dectare your baggage and

before arival,of after you k2

File Dociaration

Knowledge Center & Support

(5 Travelers Guide

& About Us v

Taking personal belongings abroad
that you intend to bring back? Get a
Export Certficate for duty-free re-

importation within & months

Welcome to India.
Indian Customs wishes you a pleasant stay.

Temporary Import Certificate
(ic)

Tourists bringing high-value personal
effects temporarily into India —
cameras, |aplops. instruments, eic. —
for duty-free import subject 1o re-
export within 6 months.

Access comprenensive guides, duty calculator, definftions, real- ippor

[ e oo |

Pet Import Declaration

Declare pets (maximum of two pets;
pets being cats or dogs pes
passenger) at least seven days before
armval, under the Livestock
Importation Regulations 2020

Central Board Of Indirect Taxes & Customs \‘&u

Crew Declarations Transfer of Residenfe (TR)

Fillings by a Crew members engaged
n a foreign going conveyance- a
vessel or an aircraft- other than thase

Filings by passengers (Hsident or
Tounsst of Indian onigin off Foreigner
with a valid visa other thiln tourist visa,

Figure 2:1: Passenger Sign up

returning at the time of final payoff on
termination of their engagement

e

Click on Register if you are a new

user.

engaged in any profess|
transferring residence |

 in India)
India

(- [

More

Step 2: Clicking on the Register button will first display the Terms and
Conditions. Upon acceptance, the screen to enter the registration details for
passenger will appear.

Terms and Conditions DPDP (Digital Personal Data Protection) Act

1. Introduction

These Terms and Conditions (“Terms”) govern the use of the ATITHI Web Portal and Mobile Application (“Platform™)
by passengers/users for the purposes of filing baggage declarations and remitting applicable custems duty under
the Customs Act, 1962. By accessing or using the Platform, or by authorizing a payment through it, the useris
deemed to have read, understood, and agreed to be bound by these Terms. The Customs Department reserves the
right to amend, revise, or modify these Terms without prior notice, and such modifications shall take effect upon

publication.

2. User Responsibility

By filing a declaration and/or initiating a payment, the user affirms that he/she has perused and understood the
Baggage Rules notified under the Customs Act, 1962, including any clarifications or instructions issued thereunder.
The group/family declaration facility is a facilitative provision intended solely for convenience, and each individual
passport holder shall remain fully and personally liable for the correciness, completeness, and veracity of the

ATITHI Web Portal and Mobile Application

particulars declared. Duty, where payable, shall be paid against individual declarations.

In case a baggage declaration has been filed through the Platform, the passenger is mandatorily required to report
through the Red Channel at the airport or land customs station, regardless of whether any dutiable goods are
ultimately brought in or not. If the passenger wishes to:

Click ‘Accept’ to register
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Select the Passenger using the
radio button

Register

(® Passenger | O Crew Member

Passport Number/Government Id * Country of Origin as on Passport *

Enter Number Select Origin

Date of Expiry Name *

DD/MM/YYYY Enter Name

Email Id * Mobile Number *

Enter Email Id Enter mobile number

Instant Messenger Type Gender *

Omale ) Female () other

Date of Birth * Local Address (Optional)

DD/MM/YYYY Enter Local Address

Abroad Address (Optional) Security Question

Ertmr Abenod Addemnn Wihirh ic unnr hamea traan?

Already have an account? Login

Figure 2:2: Passenger Sign up Form
Step 3: Select the Passenger using the radio button and enter the details.

Step 4: Click on ‘Submit’ button, an OTP screen will appear (refer Figure 2.3)

Email OTP send successfully.
»' Read AloL.

Please enter the one time password

to verify your account

QTP has been sent to your registered mobile number.

Figure 2:3: Registration OTP Screen
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Passenger needs to enter the 6-digit correct OTP sent on the registered e-Mail for
successful login (refer Figure 2.4).

' 3 E OFF e ' Login OTP Code
p 4 ‘webadmin.atithi@icegate.gov.in Thursday, February 19, 2026 01:10PM
T show Daas
Dear ATITHI User,
Please enter e one time password Greetings from the Central Board of Indirect Taxes and Customs (CBIC).
to verify your account
ming Tourists & Homebound Indians) is a CBIC digital platiorm designed to enable
E larations & duty payment, promoting faster clearance, ransparency, and ease of
o
@ Your One-Time Password(OTP) is:
646476
OTP has been sent fo your registered mobile number
This QTP is valid for 10 mintues.
~ Please do not share this code with anyone for security reasons.
Submit OTP o N
If you did not request this login, please ignore this email or contact our support team immediately
Regards,
ATITHI Support Team, CBIC
l h This is system generated no signature required

Figure 2:4: Submit OTP

Once the passenger enters the correct OTP and clicks on ‘Submit OTP’, the
registration process is completed successfully.

Note: The passenger will receive a welcome email on their registered email ID
upon successful registration.

2.2 Existing User Login Process

Step 1: Click on the Login button for Declaration on the homepage
OR

Passenger can click on the respective declaration cards for the declaration (refer
Figure ). If a user clicks on a declaration card, the system will check their login
status. If the user is not logged in, the login form will appear upon clicking the
declaration button. If the passenger is already logged in, they will be redirected
directly to the respective declaration page.
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INDIAN CUSTOMS

Automated Troveller Helpdesk For Incoming Tourists & Homebound Indians

= GUIDELINES | ) Travetlers Guide

Baggage & Currency

Declaration

Declare your baggage and curTency
betore armival, or after you kand but

Taking personal belongings abroad
that you intend to bring back? Get a
Export Certificate for duty-free re-
importation within & months.

Welcome to India.
Indian Customs wishes you a pleasant stay.

Temporary Import Certificate
(ic)

Tourists bringing high-value personal
eflects temporarly into India —
cameras, lptops. instruments, elc. —
for duty-ree Import subject 1o re-

Pet Import Declaration
Declare pets (maximum of two pets,
pets being cats or dogs per
passenger) al least seven days before
amval, under the Livestock

- lations 2020

Central Board Of Indirect Taxes & Customs

Crew Declarations Transfer of Residence (TR)
Fillings by a Crew members engaged

n a foreign going conveyance- a

Filings by passengers (Resident or
Toursst of Indian origin of Foreigner
vessel or an aircraft- ofher than those with a valid visa other than tourist visa,
returning at the time of final payoff on engaged in any profession in India)
mination of their engagement transferring residence 1o India

File Declaration | 0

E —

Access comprehensive guides, duty calculator, definftions, real-time support, and all customs-related resources in one place.

Explore Resources | [NISSgNERTE] Tr.nf—xr—ls-‘iuﬂé‘

Click on Login button/respective declaration card buttons to open Login form for Passenger/Crew

Figure 2:5: Passenger Login button

Step 2: Clicking on Login button will first display the Terms and Conditions.
Upon acceptance, the login form will appear (refer Figure 3.6)

Terms and Conditions DPDP (Digital Personal Data Protection) Act

ATITHI Web Portal and Mobile Application

1. Introduction

These Terms and Conditions (“Terms”) govem the use of the ATITHI Web Portal and Mobile Application (*Platform’)
by passengers/users for the purposes of filing baggage declarations and remitting applicable customs duty under
the Customs Act, 1962. By accessing or using the Platform, or by authorizing a payment through it, the user is
deemed to have read, understood, and agreed to be bound by these Terms. The Customs Department reserves the
right to amend, revise, or modify these Terms without prior notice, and such modifications shall take effect upon
publication

2. User Responsibility

By filing a declaration and/or initiating a payment, the user affimms that he/she has perusse"d understood the
Baggage Rules notified under the Customs Act, 1962, including any clarifications fstructions issued thereunder.
The group/family declaration facility is a facilitative provision intended solely for convenience, and each individual
passport holder shall remain fully and personally liable for the comectness, completeness, and veracity of the
particulars declared. Duty, where payable, shall be paid against individual declarations.

In case a baggage declaration has been filed through the Platiorm, the passenger is mandatorily required to report
through the Red Channel at the airport or land customs station, regardiess of whether any dutiable goods are
uttimately brought in or not. I the passenger wishes to
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INDIAN CUSTOMS

Welcomes you to India
Passenger Login

Passport Number/ Govt. ID *

é] Password (Min 10 characters) * ®

WOEQmF f™  Enter Captcha *

Forgot Password?

Figure 2:6: Passenger Login Form

2.2.1 User Type is Passenger

Read Aloud: OFF °

If user already has an account, user (International Passenger) can login into the
application by entering Passport/Gov. ID number, password and captcha code

given (refer Figure 2.6).
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Y Read Aloud: OFF 9

INDIAN CUSTOMS

Welcomes you to India

Passenger Login

Passport Number/ Govt 1D *
T1123456

IEI Password (Min 10 characters) *

Enter Capicha *

\NOEQmF » NoEOmF|

Forgot Password?

Figure 2:7: Passenger Login

when the passenger clicks on Login button an OTP screen will appear (refer

Figure 2.6)

Email OTP send successfully.
» Read Alow..

Please enter the one time password
to verify your account

OTP has been sent to your registered mobile number.

Figure 2:8: OTP Screen
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Passenger needs to enter the 6-digit correct OTP sent on the registered e-Mail for
successful login (refer Figure 2.7).

A Read Aloud: OFF

Please enter the one time password
to verify your account

6 4 6 4 7[6]

OTP has been sent to your registered mobile number

e Login OTP Code
webadmin.atithi@icegate.gov.in

" I

Dear ATITHI User,

Thursday, February 19, 2026 01:10PM

Greetings from the Central Board of Indirect Taxes and Customs (CBIC).

Show Details

ATITHI (Automated Traveller Helpdesk for Incoming Tourists & Homebound Indians) is a CBIC digital platiorm designed to enable
‘seamless electronic submission of traveller declarations & duty payment, promoting faster clearance, fransparency, and ease of

compliance at Indian Customs
We received a request to log in to your account.
Your One-Time Password(OTP) is:

646476

This OTP is valid for 10 mintues.

Pleage do not share this code with anyone for security reasons.

It you did not request this login, please ignore this email or contact our support team immediately

Regards,
ATITHI Support Team, CBIC

This s system generated no signature required

Figure 2:9: Submit OTP

Once passenger enters the correct OTP and clicks on ‘Submit OTP’, the passenger
will be prompted to answer a series of questions before proceeding to the

declaration (refer Figure ).

Are you carrying the following items? (Please select Yes or No)

Note: All responses are mandatory

S.No. Listoflitems

2 Gold / Silver Bullion (T
3 Meat and Meat Produc
4 Seeds/Plants/Seeds/FI
5 Satellite Phone (&)

3 Indian Currency excee

1 Gold / Silver Jewellery (over Free Allowance) (0

1. Daily-use jewellery (such as a chain,
ring, mangalsuira, bangles, efc.) that
normally wear and camry on self or in
personal baggage is allowed duty free.

. Jewellery or valuables not meant for

daily personal use are allowed only on

payment of applicable customs duty,
unless covered under a specific
exemption.

If a resident, tourist of Indian origin, or

foreign national (holding a valid non-

tourist visa) had earlier taken jewellery
out of India, it may be brought back
duty free, provided an export cerificate

&)

@

Response

O ves @ Mo
O ves @ Mo
O ves @ Mo
O ves @ Mo
O ves @ Mo
O ves @ Mo

© Submit

a

Figure 2:10: Questionnaire

Information

icon @ :

/Wme

passenger
hovers the
mouse over
this icon, a
help text will
appear
displaying
additional
information
related to
the item.

If the answer to any of the questions is ‘Yes’, user will be required to fill in the
declaration form and report to the Customs Officer at the Red Channel counter

on arrival.
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Are you camying the following items? (P!

Mobe: A8 responses aes manctory.
SHo. List of ltems Respense
1 Gokd 1 Stver Jewellery (over Free Atowance) (3) @ v O e
2 Gokd / Siiver Bullion (D) Q ves @ Mo
3 Meat and Meat Products/Dairy Products/Fish/Poultry Products () O v @ we
4 SeedsPlanis/Seeds/Fruts/Flowers/Oiher Planing Material () QO ves @ Mo
s sateine Prane () O ves @ wo
5 Indian Curmency exeeding Rs 25,000/~ (7} Q ves @ Mo
7 Foreign Currency noles exceed US $5,000 or equivalent (3) Q ves @ to
] Agaregate value of foreign exchange including curmency exceeds LS §10,000 or equivalent (7) O ves @ Wo
9 Drones (D) Q ves @ Mo
10 Petis) @ Q Yes @ Mo
© Submit

Figure 2:11: Filled Questionnaire

Clicking ‘Submit’ will display a prompt instructing the passenger on how to move
forward. (refer Figure ). The prompt displays the list of items marked as Yes.

r

Please find the list of items for which the response has been marked
as Yes:

« Gold [ Silver Jewellery (over Free Allowance)

Do you agree to proceed?

If the passenger wishes to edit the
response, they may click on No.

x
Please submit your Baggage Declaration form and proceed to Customs- Red Channel for a
smooth arrival

© OK

orones ©

Pets) O

O 00 000 00 0@
® ©@ ® @ ® @ ®© ® ®© O

Clicking on ‘OK” will close the prompt and
the passenger will be re-directed to the
baggage dashboard (refer Figure .
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Figure 2:12: Prompt to Modify/Re-verify the Response

Q INDIAN CUSTOMS Central Board Of Indirect Taxes & Customs g
ATITHIW wﬁfrm ::Imm %«@ﬂ Department of Revenwe, Ministry o Finance, Governmont of Indla %
@Home  [) Baggage Dectaration v R Expod Centcate v v Fasdy Decaaion~ (D)W

Autoratad

pECT4 sasitt 2051228 Fending 737500 e i
pEcTa2 22z 2054227 Fending 720000 ®
bec T2 gt2s4 20251224 Fending 126000 e i
pecTo7 Fi2es 2251127 Fending 12500 e i

e

Figure 2:13: Passenger BD Dashboard

3 Forgot Password

If the passenger has forgotten his password, user can reset the password by
clicking on Forgot Password? The link is available just below the Login button
on the login form

Step1: Click on the link ‘Forgot Password?’ (refer Figure 3.1).

Y Read Aloud: OFF °

INDIAN CUSTOMS

Welcomes you to India

Passenger Login

Passport Number/ Govt. ID *
T1123456

@ Password (Min 10 characters) *

Enter Gaptcha *

WOEQmF  NoEOmFA

Login

Forgot Password?
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Figure 3:1: Passenger Forgot Password Link

Step 2: Enter the Details (Security Question or Email Id) and click on ‘Submit’
(refer Figure 4.2).

Forgot Your Password

Don't worry, happens to all of us. Enter your details below o recover your password - X

@ security Questionf(O)  Email

Forgot Your Password

Don't worry, happens to all of us. Enter your details below to recover your password - X

Security Question
Passport*
z QO security Questiond (@ Email
Passport Number* Email ID*
ty A New Password* ®
New Password* @ Confirm New Password* @
rrrrrr New Password res

Password Policy

A 4 h 4

Figure 3:2: Passenger Password Recovery

Step 3: User will see the prompt for successfully updating the password. Click on
‘OK”.

Password update Successful

Figure 3:3: Password Updated Successfully

4  Home Page

(©) Hi. Test User v

= GUIDELINES | (3 Home [, Baggage Declaration VW [} Export Certificate % R Temporary Import Certificate v ¥} Pet(s) v # Family Declaration v [5) View Exchange Rates W/

After logging into the website, the passenger can click on Home to view the latest
circulars and notifications on baggage regulations on the Home page making it
easier for the passenger to find the information they need. Passenger can also

navigate to the different modules from Home Page.
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INDIAN CUSTOMS

ATITHI 2.0 | 3ifafel 2.0
Automated Travaller Helpdesk For Incoming Tousts & Homebound Indians

= GUIDELINES | ) Traveliers Guide

Baggage & Currency
tion

Taking personal belongings abroad
that you intend to bring back? Get a
Expont Certficate for duty-free re-

importation within 6 months.

Knowledge Center & Support

Welcome to India.
Indian Customs wishes you a pleasant stay.

Temporary Import Certificate
(i)

Tourists bringing high-value personal
effects temporarlly into India —
cameras, laptops, Instruments, etc. —
for duty-free Import subject to re-
export within 6 months.

Access comprenensive guides, duty calculator, definiions, reak-time SUpport, and all customs-related resources in one place.

Explore Resources.

[@What is ATA Carnet?

Pet Import Declaration
Dectare pets (maximum of two pets
pets being cats or dogs per
passenger) at least seven days before
amval, under the Livestock
Importation Regulations 2020.

ATA Carnet - Passport for Goods

Central Board Of Indirect Taxes & Customs

Department of Revenue, Ministry of Finance, Government of India

Login | | Register |

Crew Declarations
Fillings by a Crew members engaged
in 2 foreign going conveyance- a

vessel or an aircraft- otner than those
returning at the tme of final payoff on
temination of their engagement

Crew Declaration

Transfer of Residence (TR)

ings by passengers (Resident or
Tourst of Incian origin or Foreigner
Wih 3 valid visa other than tourist visa,
engaged in any profession in india)
transferming residence 1o india

The ATA Camet fs an intemational customs document that acts as a passport for goods, enabiing the temporary, duty-free Import of commercial samples, professional equipment, and tems for
exnibiions o trade fairs without requiring separate customs paperwork In each destination country. It valks for one year from the date of issue, Covers use I 78 couniries and temiories workdwide
and requires that all goods be re-exported within the camet's validty period

[B Apply for ATA Camet

Access your existing ATA Camet applications, track status, and manage your temporary importiexport documentation.

Official Government Resources

N

-

&

&/ .

CBIC Customs Portal Circulars & Notifications
Central Board of Indirect Taxes & Official customs circulars, notifications, Directorate General of Foreign Trade -
Customs - Complete customs. and tax information documents with legal Commercial import poicies, export-
procedures, notifications, and regulatory authorty. Import procedures.

updates.

Access CBIC Portal

Contact Us (nodaL.nav@icegate.govin) | Feedback | Help
Web Info Manager (webmaster.cicgicegate. gov.n)

Last Update: 06-04-2026 | Vistior's Count 845901

5 Baggage Declaration

On hovering the cursor over ‘Baggage Declaration’ option, it shows 2 options:

) Dashboard
i)  Baggage Declaration

SteMap | TAC

Travelles Guide | Website Policies

©2025 New Application Vertical (NAV), Directorate General of Systems, Central Board of Indirect Taxes & Customms (CBIC), Ministry of Finance, Govermment of Inda

()
®
Reserve Bank of India

Foreign exchange management,
cutrency regutations, and FEMA
compliance guidelines.

Visit RBI

Officer Access.

Download Mobile App o
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[F] Baggage Declaration v [EQ Export Certifica

Dashboard

E Baggage Declaration rin

Figure 5:1: Passenger BD
5.1 Dashboard

All the Baggage Declarations (BD) made by the passenger - whether for self or
for family members — are available on the dashboard.

[F] Baggage Declaration v [EQ Export Certifica

Dashboard

E Baggage Declaration rir

Figure 5:2: Passenger BD Dashboard

Baggage declarations for self are visible under the Self Declaration section and
Family member declaration are visible under the Family Member Declaration. To
add member, refer section 9.1.
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INDIAN CUSTOMS Central Board Of Indirect Taxes & Customs g
ATITHI | 3Tl @

Ve Department of Revenue, Ministry of Finance, Government of India e,
Automatad Traveller Helpdesk For Incoming Tourists & Homebound Indians i

= GUIDELINES v |  {yHome [ BaggageDectaratonv  [RExpodCerificate~  £)Pelis)v £ Famiy Dechratonw  [5)View Exchange Rales w

Baggage Declaration Dashboard

Passengers bringing goods over the free allowance limi are allowed to file their Baggage Declaration up to 5 days before arrival in India
Click on “Guidelines™ for detailed information about the free allowance

S.No. Declaration No. Flight Number Date of Arrival Payment Status Payment Amount Payment Date Action

1 DEC-743 ssstil 20251228 Pending 737500 e F i

2 DEC-742 Fiz2222 2025-12.27 Pending 720000 -3

3 DEC-722 01234 2025-12-24 Pending 126000 o O

4 DEC-707 F1243 20251127 Pending 192500 e
Records por Page (10| [ ]

Family Member Declaration

SNo.  Passport Number Passenger Name Nationality  Fiignt Number Date ot Arrval Country of Passport Issuance Payment sttus Payment Amount Payment Date Action
1 PNTE54357 Ayra Indian FN122333 2025-12-29 India 17500 o E ﬁ
Racords por Page[10__ v a

Figure 5:3: Passenger Dashboard View Declaration

The passenger can view, edit or delete these declarations until they are verified
by the Customs Officer and the payment is completed.

Clicking on ® icon will open the ‘Preview’ screen to view the details of the
declared items (refer Figure ).

Preview

Name of the airport: Indira Gandhi International Airport (DEL) Name: Ayra

Passport Number/Other Govt Id: PN7654357 Nationality: Indian

Flight No.: FN122333 Date of Arrival: 2025-12-29
Declared Item Details

S.No. Item(s) Type Item Unit Item Quantity Item Price (in%) Assessable Value (n9)

1 Purse/Bags/Shoes u 100000 1 100000

17500 17500

[l Total Duty Amount Atter Free Allowance n ?) Total BGD (n ?) Total SWS () Total IGST (n ?) | Total AIDG (n3) | Total GSTCG (n?) | Total NCCD (n?) | Total GVD (n3) [
0 [ 0 ] 0 0 ;

L CIUSEJ

Figure 5:4: Passenger Preview BD

To edit the details, click on [ icon. The edit screen will appear. Refer fig




Eait Baggage/Curency Declaraion Collapse Al Expand Al

Select Passenger  ® ForSell  For Family Member

Passenger Identity (Passport Details) v

Gontact and Other Details

<

Flight Details v
Item(s) Gold/Silver [0 Foreign Currency

Htam Declaration (Add all dutiable ftems) v
GoldiSilver Declaration v
Upload Declaration-Related Documents v

Upload Documents (PDF. PG, JPG and JPEG formats, up to 1MB) Uploaded Documents

Choose Files  No e chosen s
Total Duty Amount After Free Allowance iin 2) Total BED (in t) Total SWS in %) Total IGST (n € Total AIDC (n %) Total G5TCC i) Total NCCD (n %)

737500 717500 0 0 20000 0 0

Clicking on @ icon will delete the declaration details saved by the passenger.

5.2 Baggage Declaration

a. From the Baggage Declaration tab, select ‘Baggage Declaration’ for
declaration of baggage as highlighted below (Refer Figure ).

[F] Baggage Declaration v [EQ Export Certifica

Dashboard

E Baggage Declaration ir

Figure 5:5: Passenger BD Menu

b. Clicking on ‘Baggage Declaration’ will first open the popup containing
declaration guidelines (refer Figure). Only after clicking on ‘OK’ button in
the popup, the passenger will be able to add self/family declaration.
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Declaration Guidelines

a. Ensure that all mandatory fields in the declaration form are completed
accurately.

b. Passengers must declare all dutiable, restricted, or prohibited items
truthfully. False or misleading declarations may lead to penalties,
confiscation of goods, or legal action.

€. The declaration submitted can be edited or updated at any time before
final verification at the Red Channel. Once verified by Customs, no
further changes will be permitted

d. Each declaration is valid only for a single trip. Please file a new
declaration for each international journey.

€. Please proceed to the Customs red channel at the airport for
processing the declaration after submission.

For more information, please refer to the Baggage Rules, 2016 or consult
Customs officers at the airport.

c. Clicking on ‘OK’ will take you to screen through which user can fill in the
baggage declaration details (refer Figure ).

Note: The passenger can select ‘Self” or ‘Family Member’ using the radio
buttons.

Select Passenger ® ForSeir () For Family Member

e Sclecting ‘Self” indicates that the declaration is being made by the logged-
In passenger.

e Selecting ‘Family member’ allows the passenger to declare on behalf of a
family member added in the application (refer Section 15 to add family
members). Upon choosing ‘Family Member’, a dropdown menu will
appear to select family member from the list (refer Figure ).

Baggage/Currency Declaration

Select Passenger () For Self ® For Family Member

Ayra

Upon selection of the passenger, the passenger is required to fill the baggage
declaration form (refer Figure ).
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Select Passenger  ® ForSeit (0 For Family Member

Passenger Identity (Passport Details) e
o Trpe [—r—— ey
1. Passenger/ Passport Passport T1123456 Test User Male
Details (Refer Section )
Deteof B+ Waionatiy County of taaaee Due o iy
17/12/2000 B India India 14/11/2063 B
Local nddrens *
New Delhi Abroad Address *
Contact and Other Details. ~
et Hmbes
Gountry Code For Moble Number = Instant Messenger Type - 2. Contact and Other
ermail* Free Allomance s (n 81 Details (Refer Section)

I Select passenger Type * - o

S -
o “Travel Details ”~
3.Travel Details (Refer
Section )
PNR Number * E-Ticket Number* Flight Number * y of Embarkation*
Port of Embarkerion(&irporn* Part of Armval* Date of Amval® [l Gountries visied inlast 3 days *
Number of Baggage *
Use Export Certificates declaired eariier ~
4. User EC declared
No Records Foundl . .
o Hecords o earlier (Refer Section)
5. Item/Gold/Silver/FC tem(s) B Goldssilver Forelgn Currency
section (Refer Section)
Item Declaration (Add all dutiable items) o
$.No. ltem Type Htem Description/Brand unit Quantity Unit Price in3)
1 - - 0 0
@ Add It
Gold/Silver Declaration ~
OCIPIO Card, India after i 1 i and up fo 10 kg
" ity
S.No. iem Type Item Description/Brand unit Quantity (in gram) unit Price in¢)
d Used Persanal Jewellery ~ As per rule 17(1) - 0 0
o
© Add Item
Currency Declaration ~
S.No. Currency Denomination Number of Notes Total value of Notes Traveller Cheque(s) Amc
d - 0 0 0 0
Uplead Declaration-Related Documents. ~

6. Upload Documents (Refer
Section)

Upload Documents (PDF, PNG, JPG and JPEG formats, up to 1ME)

Choose Files Mo file chosen

SaversDraft ll ©

Figure 5:6: Baggage Declaration Form

28




The form consists of 6 sections:

5.2.1 Passenger Identity (Passport Details)

This section consists of the following fields -Passport/Govt. Id Type, Passport
Number, Name on your Passport/Govt., Gender, Date of Birth, Nationality,
Country of Passport Issuance, Date of Passport Expiry, Address on your
Passport/Govt. Id., Abroad address. All these details are auto-populated with the
data provided at the time of registration except Abroad address, which has to be
filled manually.

Passenger Identity (Passport Details) ~

dentity Type Passport Number * Name on Passport Gendes
Passport T1123456 Test User Male

17/12/2000 India India 14/11/2063 E

Local Address * Abroad Address *
New Delhi Abroad address

Figure 5:7: Passport or Other Govt. Id Details
5.2.2 Contact and Other Details

It consists of Country code for mobile number, mobile number, Instant messenger
type, Instant messenger Number, Email, Passenger Type (refer Figure 5.9) and
Free Allowance.

Contact and Other Details ~
Country Code For Mabile Number Mobile Numbe nstant Messenger Type
India (+91) - .| WhatsApp - nstant Messenger Number

| ] Indian Resident - 75000

Figure 5:8: Contact and Other Details Section
Note:

e Passenger Type: This is a dropdown field which contains following values
(refer Figure 5.9).
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Select Passenger Type
Indian Resident =

Any other
Crew Members

Infant (up to two year)

Deplomatic officers retuning to India

Foreigner with a valid visa, other than Tourist of Foreign Origin

tourisf t visa

Govt. officers returning to India on

cessation of foreign assignment Tourist of Indian Origin (NRI/OCI)

Indian Resident v .

Figure 5:9: Classification of Passengers

e Free Allowance: This field is auto-populated according to the passenger
type. For more information, passengers can hover over the ‘i’ icon.

5.2.3 Travel Details

This section consists of the following fields PNR Number, E-Ticket Number,
Flight number, Port of Embarkation (Country), Port of Embarkation (Airport),
Port of Arrival, Date of Arrival, Countries visited in last six days and number of
baggage.

Travel Details ~
PNR Number * E-Ticket Number ™ Flight Numbe: Country of Embarkatio
pnr22 etn22 fn22 Afghanistan (AF)
ort of Embarkation(airport)* Port of Arrival® Date of Arrival™ Countries visited in last six days *
Darwaz Airport (DAZ) Delhi-Indira Gandhi International Ail 20/2/2026 E us

Figure 5:10: Flight Details
5.2.4 Use Export Certificate Declared Earlier

This section consists of the list of valid Export Certificates that have been
declared against the passenger’s passport number.
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Use Export Certificates declaired earlier ~

Receipt No

INDEL4/T1123456/EXC/EC0000017 | Jewellery Items

Id Invoice Details Item Name Identification of Particulars Net Weightigms) Estimated Value(in )

EC0000012 id22 Diamond solitaire 10 200000 1

Items Other Than Jewellery

Id Invoice Details | Item Name | Identification of Particulars | Brand Name | Year of Manufacture | Estimat

EC0000012 id23 camera sn22 canon 2011

Figure 5:11: User EC declaration list
5.2.5 Item/Gold/Silver/Foreign Currency

Passengers have to provide the details of dutiable items, gold as well as currency
with Domestic Customs in excess of their eligible Duty-Free allowance at red
channel. The checkboxes for declaring Item, gold and currency is provided in the
application. Passenger can select the Item checkbox in case of item declaration,
Gold checkbox can be checked in case of Gold declaration and Currency
checkbox has to be checked for declaring the currencies. For declaring all three
(Item, Gold and Currency), all the checkboxes have to be checked.

Note: Please select baggage type fram below to submit your declaration. For expand all after " ilver or Foreign Currency or ltems.

Item(s) Gold/Silver Foreign Currency

Item Declaration
Gold/silver Declaration

Currency Declaration

Figure 5:12: Item/Gold/Currency Checkbox
5.2.5.1 Item Details

If User selects the Item checkbox the following Item Declaration section will
appear (refer Figure: 4.9).
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Item(s) [ Gold/Silver [J Foreign Currency

Item Declaration (Add all dutiable items)

SMNo.  ltem Type Item Description/Brand unit Quantity unit Price (in ¢) Assessable Value (n t) Action

1 Purse/Bags/Shoes - w U (Numbers) = 1 100000 100000

100000

© Add ltem

Figure 5:13: Item Details

Select Item Type from the drop-down menu and fill in the respective details.

Item Type

Electronics A

Firearms/Cartridges

Laptop

Sports gears (for Renowned
Dt shooter)

ec  Television/LED/LCD

tic nj
Others

Note: The ‘Other’ option in the item type drop-down should be selected if the
specific item is not listed. For example, if a passenger is carrying a precious stone
that is not available in predefined list but is subject to standard baggage duty,
this option can be used.

Additional items may be added by clicking the icon and deleted by clicking

on the "I icon under Action. After entering the item details, the overall total duty
and the segregation of the total duty under the respective heads—after deducting
any applicable free allowance—are displayed at the bottom of the BD form (refer
Figure

sssss
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Note:

can delete the required row of item.
5.2.5.2 Gold Details

icon will remain disabled in case only single line of item is added. If
multiple line of items are declared then

icon will become enabled and user

If the user selects the Gold checkbox and chooses any of the following Resident
Types under the Contact and Other Details section:

« Indian Passport Holder

« Tourist of Indian Origin / OCI / P1O

the following pop-up appears.

If the passenger clicks the ‘Cancel’ button

v

If the passenger clicks the ‘Save’ button

/

Basic Customs Duty (BCD) at 35% and
AIDC at 1% shall be applicable, and no
free allowance shall be available, if any
of the following conditions are met:

1. The passenger’s type selected
under the Contact and Other
Details section is not:

o Indian Passport Holder
o Tourist of Indian Origin
(NRI/OCI)

2. The passenger clicks the Cancel
button and does not agree to any of
the following conditions:

If the passenger fulfils the prescribed
conditions under Notification No. 45/2025-
Customs (Sr. No. 194 & 195), i.e., being an
Indian resident, returning to India after
staying abroad for at least six months and
willing to pay duty in convertible foreign
currency, the officer may select the relevant
check boxes and click Save, upon which the
system will automatically compute duty at
the concessional rate of 6% (5% BCD + 1%
AIDC) in convertible foreign currency
(USD) based on the tariff value notified by
the CBIC, and is payable through TR-6
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o

Indian Passport Holder /
Person of Indian Origin
(OCI card holder)

Has stayed abroad for more
than six (6) months but less
than 1 year OR more than 1
year prior to returning
Agrees to pay duty in
convertible foreign
currency, calculated based
on the notified tariff rate of
gold/silver

The duty is calculated on the following

basis:

Entered quantity (in grams) x unit price
(in %) entered by the passenger.

ar

Gold Bar

Gold Jewellery

Jewellery of other Precious
Metal

Silver Bar |

Silver Jewellery

Used Personal

Challan at the bank counter in any freely
convertible currency after conversion at the
applicable exchange rate. This concessional
rate applies to gold in any form including
bars with engraved serial number and
metric weight, coins with purity above
99.5%, tola bars, and ornaments (excluding
studded jewellery) up to 1 kg, and silver in
any form (excluding studded ornaments) up
to 10 kg. For quantities exceeding 1 kg of
gold or 10 kg of silver, the system will
compute duty at 36% (BCD 35% + AIDC
1%) in Indian currency on the declared
value, which can be paid either online or
through TR-6 Challan.

Further, where the passenger (Indian
resident) has stayed abroad for more than
one year, and select the relevant check boxes
and Save, he or she becomes eligible for
duty-free clearance of jewellery up to 40
grams (female) or 20 grams (other than
female). The quantity of 40/20 grams, as
applicable, shall automatically be deducted
from the declared jewellery quantity, and the
concessional duty of 6% will be calculated
by the system on the remaining eligible
quantity (up to 1 kg of gold or 10 kg of
silver). However, if the passenger has stayed
abroad for more than one year but does not
opt to pay duty in convertible foreign
currency, the system will calculate duty at
36% on the remaining quantity after
deducting the applicable 40/20 grams
jewellery allowance.

Used Personal Jewellery ~

Gold Bar/Tola Bar/Gold Coin of
99.5% Purity

" Gold Jewellery Unstudded
I Silver Bar/Coin
Silver Jewellery Unstudded

¢ Used Personal Jewellery /
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After entering the gold/silver details, the
overall total duty and the segregation of
the total duty under the respective
heads—after deducting any applicable
free allowance—are displayed at the
bottom of the BD form (refer Figure

After entering the gold/silver details, the
overall total duty and the segregation of the
total duty under the respective heads—after
deducting any applicable free allowance—
are displayed at the bottom of the BD form
(refer Figure

Note: Free allowance of 40g (female) or
20g (other than a female), if duration of
stay abroad > 1 year, is applicable.

Table 5.1: Gold Duty Calculations

Passenger is required to provide the details for Gold/Silver type to be selected
from the dropdown, description, unit, price per unit, quantity of the item. Based
on the information provided the Item total value and total customs duty will be
auto-calculated. Additional details can be added/deleted by clicking the

icon and " icon respectively.

If all changes have been made, Passenger can either click on ‘Submit’ button to
submit the details or can click on ‘Save As Draft’ button.
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Note: icon will remain disabled in case only single line of item is added. If

multiple line of items are declared then “I' icon will become enabled and officer
can delete the required row of item.

5.2.5.3 Foreign Currency Details

If passenger selects the Currency checkbox the following Currency Declaration
section will appear (refer Figure 4.11):

SMNo.  Currency Denomination Number of Notes Total value of Notes Traveller Cheque(s) Amount Total Action

Figure 5:14: Currency Details

I. Currency details may be added by clicking the icon and can be

deleted by clicking on icon. Select Currency type from the drop-
down menu and fill in the respective details. Total is auto-calculated. If
all changes have been made, passenger can either click on ‘Save As
Draft’ button to save the current details filled or can click on ‘Submit’
button (refer Figure ).

Note: UI icon will remain disabled in case only one row of currency is added. If

multiple rows are added for declaration then icon will become enabled and
officer can delete the required row of currency declared.

5.2.6 Upload Documents

Figure 5:15: Upload Document
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“Total DUty AMoUNt Aner Free Allowance (n t) Total BCD (0 ¢) Total SWS in €] Total IBST (i) Total AIDG n €]

On click of ‘Submit/Save as Draft’ button passenger gets the successful
message upon saving the details and will be redirected to the baggage
declaration dashboard (refer Figure)

o

Please proceed to Red Channel on landing.

Figure 5:16: Passenger Submit BD

The passenger can view, edit or delete these declarations until they are verified
by the Customs Officer and the payment is completed (refer Section 5.1).

6 Export Certificate

On hovering the cursor over ‘Export Certificate’ option, it shows 2 options:

i)
i)

Dashboard
Request for Export Certificate
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g INDIAN CUSTOMS Central Board Of Indirect Taxes & Customs w
s iy &

ATITHI | 3ifdf) e

lautomated Travelier Holpdesk For Incoming Tourists & Homebound Indions

SR Department of Revenue, Ministry of Finance, Government of India &

JDELINES v |  (yHome [ Baggage Decaratonv | ERExpotCerticale~ ) Pet(s) v
() Dasnwoara
o ez oatorar |
[E) Request for Export Certificate
S.No. Passport Passenger Name EC Request Reference Number Action
1 T1123456 Test User ECINATQ4202512175966787902 =z
2 T1123456 Test User ECINATQ4202512175963558335 =z

Download Mobile App

Figure 6:1: Passenger EC
6.1 Dashboard

Passenger can view the generated Export Certificate from Dashboard. From the
Export Certificate tab, select ‘Dashboard’ to View all the Export Certificate
generated by the passenger.

[EQ Export Certificate w 3 Pet(s) v

I Dashboard

E Request for Export Certificate

Figure 6:2: Passenger EC Dashboard

Click on ‘Dashboard’ option to reach out on the search screen shown in below
Figure .
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Export Ceriificate Dashboard

S.No. Export Certificate Id Passport Number Passenger Name EC Request Reference Number Action
1 EC0000017 T1123456 Test User INDEL4/T1123456/EXC/EC0000017 G‘

2 EC0000009 T1123456 Test User INDEL4/T1123456/EXC/EC0000009 =

3 EC0000008 T1123456 Test User INDEL4/T1123456/EXC/EC0000008 =

4 EC0000007 T1123456 Test User INDEL4/T1123456/EXC/0000007 =

5 EC0000006 T1123456 Test User ECINDEL4202601138314733225 =

6 EC0000005 T1123456 Test User ECINDEL4202601097948094948 =

ecords per Page

Figure 6:3:Passenger EC Dashboard Data

The EC details can be edited by clicking on edit [ icon present under ‘Action’
column on the dashboard. [# icon will allow the passenger to add, delete or
update the Travel details, jewellery and articles other than jewellery details. The
documents can also be added, deleted or updated (refer Figure )

Edit Certificate Request Collapse All  Expand All

Passenger Identity (Passport Details) A4

{1 contactand Other Details
Travel Details

Jewellery Details

>l <[ <K<

O & [

Articles Other Than Jewellery

S.No. Invoice Details (if any) Item Description "@ Manufacturer details "@ Year of ification of particul;
L idz3 camera canon 2011 sn22
© Add ltem
{] upload Documents ~

Figure 6:4: Passenger EC Edit

Once desired changes are made, the passenger can click on Update button to save
the modified details and documents. Clicking on the ‘Update’ button will re-
direct the passenger on the EC dashboard.

On the click of - icon, the passenger can download the Export Certificate.
Below pdf (Figure ) will appear on click of view.
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Office of the Commissioner of Customs Form CBO- 1

Indira Gandhi International Airport (DEL)
Email id ccgen-delhidgovin  Comtact Mo 011-25655386

Export Conificate
File Mumser: Drate of Is5ue; Application Number:
INDEL4/T1123456/E X CIECO000043 2026M226 14:50:10 ECOOOD043
Passenger Information
Paszenger Name: Passpart Mumbar: Hlace/Date of Issue:
Test User T1123456 India -
Contact Mumber: Email Address. Meationality:
Illllllla? ml-l-l-l-l-lIs.@EEgﬂm-gnu.in |ndm
Instant hMessenger Type: Instant Messanger Number: Gender:
‘WhatsApp A3T6004787 Male
Address Abroad Address In India;
abroad Mew Delhi
Travel Information
FME Number: E-Ticket Mumber: Flight Murmes :
pai? atn22 fn22
Poit or airport of departure: Date of departure from Indis;
Indira Gandhi Internetional Airport null
[DEL)
Article Details
Jawellery
of Identification of
ivoice | Jewellery | ICIES (Name Particulars “‘E:'r:*- Met Waight Colour
S Mo if any, Description bt model no & year of ig‘msi Value | Photograph | Remarks
name) 'manufacture)
1 id Diamond ring fighh 10 200000 1 remarks
Item
- — Identification of
Invoice of of t Particulars{Hallmark,
5 ha. if a m““"f mﬁj make/humbers, model no & | Value p.c"""@ Remarks
year of manufactura)
1 id camera ip 200000 1 remarks

Figure 6:5: Passenger EC PDF1




Dieclarabnon:

1. 1 herehy declin® that pamiculars gisan abiove an: moas and coma

2. | herply desclam dhaw thie anicie of aniches paniculors of whch are gean abioes 5y pirsonal walaabin anckes ond &
fiod vy paarsodial s, nod for commercial purposas. | further disclang dha dras Back ol dity s not bang coimed of

QAP

Damkee  SYS2E 1:56 PM

Sigratug of (he Passengsr .

Parl B
This s 10 carmily el de panculars of W omickes noad aboee e been werilied and found Covecl.
M ond Saqraiues ol
Official | Mame of th 0C| Counars of
D | dssgnamionof the | Cusioms Samg | shih DCIAC e i Official Szamp
IR letiaresi Vaclas -
g "”“;‘:‘;’5;““

Figure 6:6:Passenger EC PDF2
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6.2 Request for Export Certificate
From the Export Certificate Module tab, select ‘Request for Export Certificate’
for Export certificate generation as highlighted below (refer Figure ).

[EQ Export Certificate w 3 Pet(s) v

Dashboard

E Request for Export Certificate

Figure 6:7: Generate Certificate

Clicking on ‘Request for Export Certificate’ will first open the popup containing
declaration guidelines (refer Figure).

Information

If a passenger is carrying personal items (other than used personal
effects required for daily necessities) out of India and wishes to bring
them back duty-free on return, the items must be declared before
departure from India for Export Certificate (from CBD-11) will be
issued for the declared items. This certificate will be valid untill the
passenger’s first return to India or for Six months,whichever is earlier,
and electronically declaration shall file at the next arrival for duty free
reimport.

Only after clicking on ‘OK’ button in the popup, the passenger will be able to
save and declare certificate details.
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Request for Export Certificate Collapse All  Expand All

Passenger Identity (Passport Details) ~

Passport Number * Name * Gender * Date of Birth *

J 1123456 Test User Male - 17/12/2000

1. Passport/Passenger
Details (Refer Section
)

Nationality™ Passport Country™ Date of Pazsport expiry *

India India 14/11/2063 a
Local Address *
New Delhi Abroad Address *

f] Contactand Other Details
2. Contact and Other

Details (Refer Section )

Mobile Number *

Country Code For Mobile Number ~ ~ | Instant Messenger Type -
&2 Travel Details
3.Travel Details
(Refer Section ) PNR Number E-Ticket Number Flight Number * Date of Travel *
Likely Date of Return * m Port of Departure™ Port of Destination(Country)* Port of Destination(Airport)*

Countries visited in last six days

&, Jewellery Details A~

S.No. Invoice Details (if any) Jewellery Description * Item description with purity ’@ Identification of Particulars ‘@ Net Weight{(gms) *  Estimated Vall
4, Jewellery Details (Refer

© Add Item Section )

£ Items Other Than Jewellery ~

R . 8.No. Invoice Details (if any) Item Description "@ Manufacturer Details *@ Year of Manufacture* Identification of Particulars ‘@ Estimated Value(in ¥)* Remarks
5. Other Article Details

(Refer Section )

f] upload Documents ~

Upload Documents Documents Upload \nstructions:@ 4. Upload Documents

(Refer Section )
Choose Files No file chosen & Upload File

(PDF,PNG,JPG and JPEG formats, up to 1MB)

Figure 6:8: Passenger EC Form
The certificate consists of 6 sections:

6.2.1 Passport/Passenger Details

This section consists of the following fields -Passport No, Name, Gender, Date
of Birth, Nationality, Country of Passport Issuance, Date of Passport Issuing,
Date of Passport Expiry, Local and Abroad Address on the Passport.
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Passenger Identity (Passport Details)

T1123456 Test User Male - 17/12/2000
India India 14/11/2063

ocal Address * Abroad Address *
New Delhi Abroad address

Figure 6:9: Passenger EC Passport/Passenger Details

6.2.2 Contact Details

It consists of email id of the passenger, mobile number, Instant Messenger Type,
Country code for Mobile Number and Instant messenger Number.

f] contactand Other Details

Country Code For Mobile Number Mobile Numbe nstant Mesaenger Type
India (+01) - —— WhatsApp

6.2.3 Travel Details
It consists of the following fields — PNR Number, E-Ticket Number, Flight
Number, Likely Date of Return, Date of Travel, Port of Departure, Port of

Destination (Country), Port of Destination (Airport) and Countries visited in last
six days.

&> Travel Details

PNR Number E-Ticket Numbe: Flight Numbe Date of Travel *

pnr22 etn22 fn22 22/2/2026 E
Likely Date of Return * Port of Departure™ Port of Destination(Countr Port of Destination(Airport) *

28/2/2026 E Delhi-Indira Gandhi International Airp Afghanistan (AF) Darwaz Airport (DAZ)
Count ted in d

us

Figure 6:10: Passenger EC Flight Details

6.2.4 Jewellery Details

Jewellery details section contains details like Invoice details, Jewellery
description, Item description with purity, Identification of Particulars, Net
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Weight(gms), Estimated Value(in %), Remarks, and field to select and upload
photograph of the jewellery. Additional jewellery details may be added by

clicking the icon and deleted by clicking on the L] icon under Action.
After filling up jewellery details click on save button.

Figure 6:11: Passenger EC Jewellery Details

6.2.5 Items Other Than Jewellery

Passengers are required to provide details of other high value articles, that they
are carrying and intended to be re-imported into India, like Invoice details, Item
description, Manufacturer details, Year of Manufacture, Identification of
Estimated Value(in %), Remarks, and field to select and upload photograph of the
Item. Additional details may be added by clicking the icon and deleted

by clicking on the D icon. For single row D icon will remain disabled.

Figure 6:12: Passenger EC Other Articles Details
6.2.6 Upload Documents

This section allows to upload additional relevant documents. Clicking on ‘Choose
file’ will begin the uploading process.
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{] Upload Documents ~

Upload Documents Documents Upload Insiructions: @

Choose Files  WhatsApp .11 PM jpeg T Delete File

(PDFPNG,JPG and JFEG formats, up to 1MB)

Figure 6:13: Upload Document EC

After entering all details, the Passenger must click on Save. Clicking on ‘Save’,
the following message appears — ‘Please procced to the Departure Counter for
Export Certificate verification’.

Plesse procted 10 e Customs feipdesk on depariare 2 assance of Export Cenficate

Figure 6:14: Passenger EC Printing Export Certificate

Click on OK to save the details and the passenger will be redirected to the
dashboard (refer Figure ).

Export Certificate Dashboard

S.No. Export Certificate ld Passport Number Passenger Name EC Request Reference Number Action
1 EC0000017 T1123456 Test User INDEL4/T1123456/EXC/EC0000017 B‘

2 EC0000009 T1123456 Test User INDEL4/T1123456/EXC/EC0000009 X

3 EC0000008 T1123456 Test User INDEL4/T1123456/EXC/EC0000008 X

4 EC0000007 T1123456 Test User INDEL4/T1123456/EXC/0000007 X

5 EC0000006 T1123456 Test User ECINDEL4202601138314733225 X

6 EC0000005 T1123456 Test User ECINDEL4202601097948094948 X
Records per Page: n

Figure 6:15: Passenger EC Dashboard
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Passenger can Edit the details from the EC dashboard till the time the EC is not
generated by the customs officer upon verification of details.

The EC generated by the Customs officer can be viewed by the passenger by
clickingon ™ icon.

OMfice al the Commissiones of Customs Finm B [
Incira Gandhi International Arpart (DEL) 1
Emgil Id cegendeha@govin Contacl Mo 01125855385

Export Cerlificate
ik Mimited: Duati: ol g Appdication Kb
IMDEL&T1 F345AEXCECONDN T HPENEME 160240 ECDO000 T

Passenger Irfarmation

Pinsangss Mam: Firhspo Musber: FlacaiDain of hsue.
Tast s Ti123456 inidii -
Camac Mumsar: Ervuail Adess: Hatiznaliy:
[P— 1 @gmal.com india
Insian Massengsr Typa: nstan Messenger Numsbe: Gender:
WhalsApp SATASEIZNA Mak
Adrass Aboad A ness In Indin;
Abioad address Hisw Dl

Trave Information

P MR M it E-Ticka Muimbss; Fligin, b s
pRIzE ind 2z

Pt o @i ot o dispariune: D of depanurs o Indiz

Indien Candhi Imemasinal Apon il

(DEL)

Saticle Details

Jewecibery

Figure 6:16: Passenger Print Export Certificatel
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Declarabon:

1. % herehiy decl i thai paimc uiars gean abode ane mus and comet

2. | herelyt dclare tat thie aniche of anches paniculors of whch are guan aboes 5 @y parsonal waluable amickes and &
T vy [parsafial LS, e fo7 DOMMErCill pirposas. | furthier declans o droe Dack ol duly S not baing camsd of

SAPOrLALion.

Dakee  SI5636 2:04 PM

Sigrariuna of the: Passanger -

Parl B

This 5 10 ity Tl e panculans of W ok nonad abo Riree been wirified and fownd ol

M mnd Sagnans ol
Official | Maimee ol this T Countars of
Datw oncfthe | Cuswoms OfMicial Saa
Hsgnion & e Swamg | shih DOAC T shit DCIAE mp
e Faday -
HPETAIE | mosistant Syskem 80009311
Ay

Figure 6:17: Passenger Print Export Certificate2
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7 Temporary Import Certificate

The Temporary Import Certificate (Form CBD-1V) is issued by Indian Customs
to tourists who bring into India any article of personal effects other than used
personal effects required for satisfying daily necessities of life, for use during
their stay in India, and who intend to re-export such articles at the time of
departure.

This certificate allows temporary duty-free import of personal effects (other than
daily-use items), subject to declaration at arrival and mandatory re-export.
Without such declaration and certification, the goods may attract customs duty
along with interest and/or penalty.

On hovering the cursor over ‘Temporary Import Certificate’ option, it shows 2
options:

i)  Dashboard
Iv)  Request for Temporary Import Certificate

= GUIDELINES | {3 Home [} Baggage Declaration % ER Export Certificate v [Ef} Temporary Import Certificate v | &3 Pet(s) v 2 Family Declaration v [2) View Exchange Rates @ Hi, Test User v

Dashboard
Passengers bringing Sijbaszos at least 7 days before embarkation.

(5] Request for Temporary Import

8 S e _

Figure 7:1: Passenger IC
7.1 Dashboard

Passenger can view the generated Temporary Import Certificate from Dashboard.
From the Temporary Import Certificate tab, select ‘Dashboard’ to View all the
Temporary Import Certificate generated by the passenger.
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v [Ef Temporary Import Certificate v 73 Pet(s)

= Dashboard

[5] Request for Temporary Import
Cerificate

Figure 7:2: Passenger TIC Dashboard

Click on ‘Dashboard’ option to reach out on the search screen shown in below
Figure .

Import Certificate Dashboard

S.No. Export Certificate Id Passport P.

ger Name EC Request Reference Number Action

1 IC0000010 T1123456 Test User INDEL4/T1123456/IMC/IC0000010 3‘

Records per Page

Figure 7:3:Passenger EC Dashboard Data

The IC details can be edited by clicking on edit [# icon present under ‘Action’
column on the dashboard. [# icon will allow the passenger to add, delete or
update the Travel details, jewellery and articles other than jewellery details. The
documents can also be added, deleted or updated (refer Figure )
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Edit Certificate Request Collapse Al Expand All

Passenger Identity (Passport Details)

Contact and Other Details
Travel Details

Jewellery Details

® 5 ¥ O ©

>l<[ <] <)<

Articles Other Than Jewellery

S.No. Invoice Details (if any) item Description “(i) Manufacturer details “(7) Year of it of particul;

1 id23 camera canon 2m sn22

© Add ltem

] upload Documents ~

Figure 7:4: Passenger EC Edit

Once desired changes are made, the passenger can click on Update button to save
the modified details and documents. Clicking on the ‘Update’ button will re-
direct the passenger on the IC dashboard.

On the click of icon, the passenger can download the Temporary Import
Certificate.
Below pdf (Figure ) will appear on click of view.
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OMice al the Commissiones of Custams
Indira Gandhi Irternatianal Arpant (DEL)
Emanl Id cogen-dathe®goyin  Contact b 019-25255388

Form CED- 1

Exporl Certilicate

Fiba Womitsa Dt of s Application kumbe
IMOEL&T1 2345 A CAC D000 HMIPENEMT 170235 EC0MM 0
Passenger Information
Pirssange Mams: Parsspon Husber, PlacaDaie of Ksug:
Tast s TH12345 i -
Comact Humiar, Email Address: Haticnaity,
L T re== | @gmal.com ndii
Insiant Massenger Ty Instant Messenger Musbis: Gender:

Mk
Sdnass Abioad ; Address Inindin;
abroad HMirw Dedhi
Travel Information
PHE Numbsr, E-Ticka Mumbr; g i mizr;
A, m Fi2Eg
PofL O SiTpoit of depariure. Dl of dlepanure o Indis
Invcira Candhi Imemanional & HIPE05.T1
(DEL)

Figure 7:5: Passenger IC PDF1

52




Declarabon:

1. 1% herehy declirs that paitculans geen abie o mue and oomes

2. | hasrey deechane thin this ankia o aniies paniculors of mhch are gean ahioes i sy parsonal saluabis ankcks and &
T ey earscnal s, fed for commecial purposas. | funhier declans thn drae Dack of duty S nit bang ooimaed of

QAo

Dame GIEA3E 3:11 PM Sigrariung of the Passenger :
Pari B
'I'I'll-lﬁ||:|cnrlljtmiu;ﬂnhﬂr:d’iﬂ-uiﬂumdaﬂmnﬂhnhﬁm&uﬂdﬂmwmm.
Paarma onid fql'ﬂl.l.l'ilﬂ I
Oficial  [Nam of the WG| Countars of
Daw | dosgnaonofthe | Cumoms | e |CShn Do e penre | oMcial Samg
abiirras it
F0EA
1Topag | Assisiont Sysiem —

Figure 7:6:Passenger IC PDF2
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7.2 Request for Temporary Import Certificate

From the Temporary Import Certificate Module tab, select ‘Request for
Temporary Import Certificate’ for Import Certificate generation as highlighted
below (refer Figure ).

v [Ef Temporary Import Ceriificate v T Pet(s)

Dashboard

[5] Request for Temporary Import
Certificate

Figure 7:7: Generate Certificate

Clicking on ‘Request for Export Certificate’ will first open the popup containing
declaration guidelines (refer Figure).

Information

If a tourist brings personal items (other than used personal effects for
daily necessities) for temporary use during their stay in India, such
items must be declared electronically or otherwise at the time of
arrival. These may be allowed duty-free subject to re-export at the
time of first departure from India or within six months,whichever is
earlier. A Temporary Baggage Import Certificate. must be produced
along with the articles at the time of departure.

© OK

AW

Only after clicking on ‘OK’ button in the popup, the passenger will be able to
save and declare certificate details.
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Request Import Certificate Collapse All  Expand All

Passenger Identity (Passport Details)

1. Passport/Passenger
Details (Refer Section
)

assport Number * Name * Gender * - Date of Birth *

ort Number is required.

Nationality* Passport Country™ Date of Passport expiry * E Local Address *

Abroad Address*

f] contactand Other Details

Email* Mobile Number* Instant Messenger Type - Instant Messenger Numb 2. Contact and Other

Details (Refer Section )

3.Travel Details £ Travel Details

(Refer Section )

PNR Number * E-Ticket Number * Flight Number * Date of Arrival in India *
Country of Embarkation® Port of Embarkation(Airport)* Tentative Date of Departure from \ndig Tentative Airport of Departure®
Countries visited Last Six Days Number of Baggages

@ (including hand baggages)

& Jewellery Details ~
S.No. Invoice Details (if any) Jewellery Description * Item description with purity *(7) ~ Identification of Particulars *(7) ~ Net Weigh! 4. Jewellery Details (Refer
Section)
1

Applicable Duty (at the rate of 35%)

0

dd Item

= Items Other Than Jewellery ~

.No. Invoice Details (if any) Item Di ipti *@ Delails"@ Year of Manufacture® ldentification of Particulars"@ Estimated Value(in ¥)* Remarks §
5. Items other than

Jewellery Details (Refer

Applicable Duty (at the rate of 35%)

o]
@ Add ltem
{1 upload Documents A~
4. Upload Documents
(PDF,PNG,JPG and JPEG formats, up to TMB) Decuments Upload Instructions:® (Refer Section )

Choose Files  No file chosen Delete File

Figure 7:8: Passenger TIC Form

The certificate consists of 6 sections:
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7.2.1 Passport/Passenger Details

This section consists of the following fields -Passport No, Name, Gender, Date
of Birth, Nationality, Country of Passport Issuance, Date of Passport Expiry,
Local and Abroad Address on the Passport.

Passenger Identity (Passport Details)
T1123456 Test User Male 5 17/12/2000
India India 14/11/2063 New Delhi

Abroad address

Figure 7:9: Passenger EC Passport/Passenger Details

7.2.2 Contact and Other Details
It consists of email id of the passenger, mobile number, Instant Messenger Type,
Country code for Mobile Number and Instant messenger Number.

f] contactand Other Details ~

I —— WhetsApp - —

7.2.3 Travel Details

It consists of the following fields — PNR Number, E-Ticket Number, Flight
Number, Date of arrival in India, Country of Embarkation, Port of Embarkation
(airport), Tentative date of departure from India, Tentative airport of Departure,
Countries visited in last six days and Number of Baggages.
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&> Travel Details ~

pnr22 etn22 fn22 22/2/2026 E
Afghanistan (AF) Darwaz Airport (DAZ) 28/2/2026 E Delhi - Indira Gandhi International Air

us 1

Figure 7:10: Passenger EC Flight Details

7.2.4 Jewellery Details

Jewellery details section contains details like Invoice details, Jewellery
description, Item description with purity, Identification of Particulars, Net
Weight(gms), Estimated Value(in ), Remarks, and field to select and upload
photograph of the jewellery. Applicable duty (at the rate of 35%) is auto-filled
based on the estimated value. Additional jewellery details may be added by

clicking the icon and deleted by clicking on the ‘ ‘ icon under Action.
After filling up Jewellery details click on save button.

Figure 7:11: Passenger EC Jewellery Details

7.2.5 Items Other Than Jewellery

Passengers are required to provide details of other high value Items, that they are
carrying and intended to be re-exported at the time of departure, like Invoice
details, Item description, Manufacturer details, Year of Manufacture,
Identification of Estimated Value(in %), Remarks, and field to select and upload
photograph of the Item. Applicable duty (at the rate of 35%) is auto-filled based
on the estimated value. Additional details may be added by clicking the

icon and deleted by clicking on the ‘ ‘ icon. For single row ™ ‘ ‘ icon will remain
disabled.
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(53 tiams Ofher Than Jewstary

Figure 7:12: Passenger EC Other Articles Details

7.2.6 Upload Documents

This section allows to upload additional relevant documents. Clicking on the
Clicking on ‘Choose file’ will begin the uploading process.

f] upload Documents ~

(PDF,PNG JFG and JPEG formats, up to 1ME) Documents Upload Inslructiuns:@

Choose Files ~ WhatsApp .11 PM jpeg ﬁ Delete File

Figure 7:13: Upload Document IC

After entering all details, the Passenger has to click on Save. Clicking on ‘Save’,
the following message appears — ‘Please procced to the Customs Helpdesk on
Arrival for issuance of Temporary Import Certificate.’.

EuE (rOo0ed o B Colietel HSpaeEk of Al b Saulnog of Tesgorany bnpo Corsicas

Figure 7:14: Passenger EC Printing Export Certificate
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Click on OK to save the details and the passenger will be redirected to the
dashboard (refer Figure ).

Import Certificate Dashboard

S.No. Export Certificate Id Passport P, ger Name EC Request Reference Number Action
1 1C0000010 T1123456 Test User INDEL4/T1123456/IMC/IC0000010 B‘
Records per Page:

Figure 7:15: Passenger IC Dashboard
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Passenger can Edit the details from the EC dashboard till the time the EC is not
generated by the customs officer upon verification of details.

The IC generated by the Customs officer can be viewed by the passenger by
clickingon ™ icon.

Import Certificate Dashboard

S.Ne. Export Certificate Id Passport Number Passenger Name EC Request Reference Number Action
1 1C0000445 T1123456 Test User INDEL4/T1123456/1MC/IC0000445 b
2 1C0000419 T1123456 Test User INDEL4/T1123456/1MC/IC0000419 b
3 1C0000010 T1123456 Test User INDEL4/T1123456/1MC/IC0000010 -

Records per F‘age.
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Office of the Commissicrer of Custams Frmm G- 1l
inchira Ganedhi Irternatianal Arpart [DEL) BT

Emanl Id cogen-dathe®goyin  Contact b 019-25255388

Exporl Certilicate

INOEL&T 11 Z 45 AP CACDON00 O HPE0FHT 170235 ECO0aM O
Passenger Infarmation
P sangs kiama: Passpom Mussher PlacaiDate of Hsug:
Task Lisa Ti12345 india -
"""""" 14 g e .com ndia

etk
fkdnass Abroad . Address In india;
abroad Hiss Dilhia
Travel Information
ENE Husiber, E-Tichi Mumii; Evigih b b
LTS kg Fi234
Froit of i poil of Cspariune:. Diona of digpanune Irom Indix
Indirn Candhi Imermnataral Aapom HIPE-05. 31
(EL)
Maticle Details
Jewcd by

Figure 7:16: Passenger Print Import Certificatel




Declarabon:

1. 1% herehy declirs that paitculans geen abie o mue and oomes
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Figure 7:17: Passenger Print Import Certificate2
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8 Pet(s)
On hovering the cursor over ‘Pet(s)’ module, it shows 2 options:

) Pel(s) v 2 Family Declaration v [o) Vie

Dashboard

Pet(s) Import Declaration
Ie

Figure 8:1: Passenger Pet Module

) Dashboard — To view the status of the Pet application on the dashboard
(refer Section 12.1)

i)  Pet(s) Import Declaration — To fill the pet (Dog/Cat) details (refer
Section 12.2)

Note: A maximum of 2 pets per passenger is allowed:
o 2cats, or
« 2dogs, or
« lcatand 1 dog.

8.1 Dashboard

Passenger can view the status of the Pet application on the dashboard. From the
Pet(s) tab, select ‘Dashboard’ to view the list and status of all the pet declaration
made by the passenger.

The declaration made can be edited by clicking on edit [ icon present under
‘Action’ column on the dashboard. [ icon will allow the passenger to add, delete
or update the documents. Passenger will also be able to view the remarks from
the AQCS officer as well as can send the remarks to the AQCS officer. Once, the
Advance NOC is generated or the application is rejected the passenger can only
view the declaration as well as the history of conversation with the AQCS officer
from the dashboard by clicking on © icon.
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Q Pet(s) Import Declaration

S.No Pet Declaration Id

1 PET-0000008
2 PET-0000007
3 PET-0000006
4 PET-0000005

Records per Page: 10 v

Passport Number
T1123456
T1123456
T1123456

T1123456

Date of Arrival Declaration Date

2026-01-14 2026-01-14
2026-01-16 2026-01-14
2026-01-15 2026-01-14

2026-01-14 2026-01-14

Current Status
Pending with AQCS Officer
Pending with AQCS Officer

Close

Rejected

Action

=z

0 0 N

Figure 8:2: Passenger Pet Dashboard

8.1.1 Understanding Statuses on Dashboard

S.No. Process Current Action
Status

1. Pet Pending [# - Option to edit
(refer | Declaration | with AQCS the documents
section | submitted officer
12.2) | for the first

time
2. If Notification [# - Option to edit
(refer | Clarification | Received the documents
section | is received and send remarks
12.2.5) | from the to AQCS officer

AQCS

officer
3. If Notification [# - Option to edit
(refer | Clarification | Sent the documents
section | is sent to the and send remarks
12.2.5) | AQCS to AQCS officer

officer
4, If Advance | Close © - View only.
(refer | NOC is Advance NOC can be
section | generated / viewed under ‘View
6.3) Application Documents’ section

is Rejected
5. If Final Close © - View only. Final
(refer | NOC is NOC can be viewed
section | generated under ‘View
6.4) Documents’ section
6. If Pet is Close © - View only.
(refer | quarantined Quarantined/Deportation
section | /deported certificate can be viewed
6.4) after under ‘View

generation Documents’ section
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of Advance
NOC

Table 8.1: Passenger - Understanding Pet Dashboard

8.2 Pet(s) Import Declaration
a. From the Pet(s) tab, select ‘Pet(s) Import Declaration’ for declaration of
cat/dog as highlighted below (Refer Figure ).

3 Pet(s) v 25, Family Declaration v

Dashboard

I £ Pet(s) Import Declaration I

Figure 8:3: Passenger Cat(s) Declaration

b. On click of ‘Pet(s) Import Declaration’ will take you to screen through
which user can fill in the declaration details (refer Figure ).

c. Click on OK to fill the pet declaration form.
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Y Pei(s) Import Declaration

Passenger Details

Identity Type
Passport

Gender
Male

Local Address
New Delhi

Contact and Other Details

Contact Number*

Travel Details

E-Ticket Number

Port of Arrival®

Countries visited Last Six Days

Pet Details

S.No. | Pet(s) Type

Date of Birth*

17/12/2000

Abroad Address

Email*

PNR Number

Port of Embarkation(Country)®

Name *

Passport Number

T1123456

Nationality

= India

Gender*

Vaccinations Details

S.No. Name of Vaccine *

Enter Vaccine

[+]

e

Upload Documents

Manufacturer of Vaccine *

Enter Manufacturer

MNote: All the documents are mandatory and required to obtain the NOC.

Documents Types (PDF,PNG,JPG and JPEG formats, up to 1MB) *

Select File

The form consists of 5 sections:

Instant Messenger Type

Flight Number*

Port of Embarkation(Airport)*

Date of Birth *

- DD/MM/YYYY

Batch Number *

Batch Number

v Choose File

Session expires in: 27:45

Passenger Name
Test User

Date of Expiry

14/11/2063

Date of Arrival*

- Purpose of Import

Age

Date of Vaccination *

DD/MM/YYYY =

No file chosen

© Add Pet

Figure 8:4: Pet Import Declaration Form

» Read Aloud: OFF|

Action

Action
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8.2.1 Passenger Details

It consists of Identity Type, Passenger Name, Email, Contact number, passport
number, Name, Gender, date of birth, Nationality, date of Expiry, Local address
and Abroad address.

Passenger Details

dentity Type Passport Number Passenger Name
Passport T1123456 Test User

Male 17/12/2000 India 14/11/2063 E

New Delhi Abroad address

Figure 8:5: Pet Declaration - Passenger Details

8.2.2 Contact Detalils

It consists of Contact number, Email, Instant Messenger type and Instant
Messenger Number.

Contact and Other Details

Contact Number* Email* natant Messenger Type
| ] WhatsApp = nstant Messenger Number

Figure 8:6: Pet Contact Details
8.2.3 Travel Details

It consists of E-Ticket number, PNR Number, Flight Number, date of arrival, port
of embarkation (Country), port of embarkation (airport), purpose of import and
countries visited last six days.
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Travel Details

 Number™

etn22 pnr22 fn22 19/2/2026 E

Port of Arriva art of Embarkation(Country)* Port of Embarkation(Airport)* Purpose o po

Delhi-Indira Gandhi International  + Afghanistan (AF) - Darwaz Airport (DAZ) — Re-import -
Countries visited Last Six Days

us @

Figure 8:7: Travel Details

8.2.4 Pet Details

Pet details section consists of the following details — Pet name, gender, date of
birth, age, color, breed, microchip number, date and location of microchip,
country of origin (birth) and country visited during last 2 years.

Non-Mandatory fields: country visited during last 2 years.

S.No. Petls) Type Name * Gender * Date of Birth * Age Color* Breed "

cat - Noor Female - 3/11/2025 (] 0¥ 3M White Persian

S.No. Name of Vaccine * Manufacturer of Vaccine * Batch Number * Date of Vaccination * Action

Vaccine 1 manufac BN1222 3112/2025 o]

Upload Documents

te: All 13 Bocumants ara Mandstory and fequired t obtain fne NOC.

Documents Types (PDF,PNG,JPG and JPEG formats, up to 1MB) * Action

Bir Ticket « @ ChooseFile attendance png

1]

Official Veterinary health cerfificat 241 with Mierochip detail v ©  chooseFile

altendance png

]

© Add Pet

Figure 8:8: Cat Declaration - Pet Details
Vaccination details section consists of the following details - Name of the
vaccine, manufacturer of the vaccine, batch number and vaccine date.

Vaccination details can be added by clicking on A9d Mere @ pytton. Passenger
can delete the vaccination details row by clicking on Delete @ icon. For single
row @ icon will remain disabled.

68




Figure 8:9: Cat Declaration - Vaccination Details

Passenger can add more than one pet details in a single declaration by clicking on

button and can delete the details by clicking on Delete @ icon. For
single row @ icon will remain disabled.

8.2.5 Upload Documents
This section will allow the passenger to submit essential scanned documents to
get Advance NOC digitally from AQCS officer.

In order for files to be uploadable, the scanned document MUST be in PDF,
PNG, JPEG, or JPG file. Size of the file should not exceed 1MB.

Documents Types (FOF PNG JPG and JPEG formats, up 1o 1MB Astion

Figure 8:10: Pet Declaration - Upload Documents
Steps to Upload and submit the files.
Step 1: Select the document type from the dropdown list.

©

© Submit

Figure 8:11: Pet Declaration - Documents dropdown list

Step 2: Click on Choose file. A file explorer window will appear, allowing user
to browse the file for the document upload. Select the file to be uploaded. Once
uploaded, Officer has the option to delete the uploaded file by clicking on delete

D icon.

Click on Submit button, to submit the all the details/documents and to initiate the
Advance NOC. Once, submitted the passenger will be redirected to the
dashboard. The current status of the application will be ‘Pending with AQCS
Officer’. The status of Final and Advance NOC will be Initiated. Passenger can
edit its application from the dashboard by clicking on the edit [ icon.
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{2} Pei(s) Impori Declaration

S.No Pet Declaration Id Passport Number Date of Arrival Declaration Date ‘Current Status Action
1 PD0000039 T1123456 2026-02-19 2026-02-18 Pending with AQCS Officer E’
2 PD0O000027 T1123456 2026-01-30 2026-01-30 Close ©
3 PD0000016 T1123456 2026-01-20 2026-01-20 Partially Verified ©
4 PDO0000015 T1123456 2026-01-27 2026-01-20 Partial NOC Issued ©
5 PD0000014 T1123456 2026-01-20 2026-01-20 Close ©
6 PD0000013 T1123456 2026-01-20 2026-01-20 Close ©
T PD0000012 T1123456 2026-01-21 2026-01-20 Partially Verified ©
& PD0000011 T1123456 2026-01-20 2026-01-20 Partial NOC Issued ©
9 PD0000010 T1123456 2026-01-20 2026-01-20 Close ©
10 PD000000Y T1123456 2026-01-16 2026-01-16 Pending with AQCS Officer B’

Figure 8:12: Pet Import Declaration - Dashboard status after submission

Clicking on [ icon will allow the passenger to add, delete or update the
documents.

e Documents can be added by clicking on button.

e Documents can be deleted by clicking on (=] icon.

e Documents can be updated by clicking on & icon after the new document
is uploaded.

Once all the changes are done passenger can click on submit button to save the
latest changes.

Upload Documents Download Documents

Mote: All the Documents are mandatory and required o obtain the NOC.

Documents Types (PDF.PNG,JPG and JPEG formats, up to 1MB) * Action

A Ticket v ChooseFile Mo file chosen (]

20251231_101237_001.prg

Official Veterinary health certificate & Annexure 2.1.1 with Microchip details ~ Choose File  No file chosen [}
20251231_101237_002 png

© Submit

Figure 8:13:Pet Declaration - Edit Documents

Note: Passenger will be able to Edit the application till the time Advance NOC is
not generated.

8.2.6 Clarification Section

This section is only visible if some remarks are added by the AQCS officer
against the declaration. This will provide the messaging functionality in the form
of remarks through Atithi Website for passengers and AQCS to send and receive
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remarks. All the history of conversation between the AQCS and passenger will
be maintained in this section along with date and time.

Remarks can be added by clicking on ‘Add Remarks’ button.

Clarifications

AQCS Officer Remarks: Date and Time

re-upload the documents 2025-05-14 11:30:56

Passenger Remarks: Date and Time

Figure 8:14: Pet Declaration - Clarification Section

Clicking on ‘Add remarks will pops up the new section to insert the remarks and
click send.

Add Remarks here x| Add Remarks here X |

uploaded, pls. check/|

=

Figure 8:15 : Pet Declaration — Add Remarks

The remarks will be visible to both the AQCS and passenger under clarification
section. AQCS remarks will be listed under AQCS Officer Remarks and
Passenger remarks will be listed under Passenger Remarks section.

Figure 8:16: Pet Declaration - Added Remarks
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8.3 Advance NOC

After verification of all the details and documents, AQCS officer will generate
the Advance NOC which will be visible to the passenger under View Documents
sections.

Figure 8:17: Pet Declaration - View Advance NOC

Passenger can view the Advance NOC PDF by clicking on the link
‘AdvanceNOC PDF’. A sample for generated PDF after clicking on the link is
shown in the following Screenshot Figure .
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Pet Declaration 1d: PDODI004E

ANIMAL QUARANTINE & CERTIFICATION SERVICE (MR}
{MEnastry of Fishenes, Animal Husbandry & Dairying)
{Deparment of Anemal Husbandry & Cairying)
Kapashera,New Delhi - 110037 | Tel:011-25063272 | Fax.o011 - 25060647
Website: www.agcsindia.gov.n | E-mail-aqesnr-dadfEnicin
Advance Mo Objection Cerificate for Import of Pet Catis)
Acknowledgemant Mo af Application: INDEL4T1123456/PDA/DO00046

File Na: INDEL4/T1123456/PDAQDOO04E Certification No: INDEL4T1123456/PDAND0004G
Dear Applicant,

This s in reference to your Application for Advance Mo Objection certificate Tor import of Cat(s) into India on
2026-02-19 from Afghanistan (AF)-Darwaz Airport (DAZ).

After vetting the copies of Veterinary Heath Certificate, other health document and the declarations, this office
does nat have any objection in importing the Pet Cat{s).

The details of the animal as under:
S.Mo. Name Breed Sex Agel Color
Microchip Mo. D.OB.
1 Noor-MM22345678 Parsian Femalke o 3m White

Subject 1o the conditions mentionaed belaw:
a) This permission may be cancelled on the basis of any indication of disease threat on or before the date of
artival. Mo addiional faed will be allowad with the anirmal(s).

b} The pet Cat(s) will be examined at port of entry. In case, the health status of the pet Cat(s) isfare Tound
doubitiul as par parameters mentioned in format enclosed (Annexure 1.3), the Cat{s) will be kept under
guarantine obsernations al, AQCS Kapashera, New Delhi - 110037 6l Final Clearancs is accorded.

e} The Catfs) isfare liable for deportation or re-exparts in case the procedures are not fulliled or the disease s
diagnosadideveloped during the guarantine period.

d) The permission is alse subject to Custom clearance on arrival as per Custom Circular Ma.
15/2013 for assessment of TR status or 262013 for assessment of Re-import or under Director General of
Foreign Trade (DGFT) license.

Figure 8:18: Pet Declaration - Advance NOC PDF 1
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To. AQCS  Kapashara, Mew Delhi - 110027

M. Test User
E-mail - I ———
Authorized Signatary
i ] .
Nobile Mo Mame: A0CS

Desgination: INDEL4

Copy o on duly Custom official (Through the ownerlfuthorized representative): Fer infarmation and necessary
action as per Custom Circular no. 152013 and Notification No. 5.0. 1435(E) dated 10.06.2014, Para 4(j)
Customs are requested 1o ensure that the passenger produces the pet Catls) and documents at Airport office
of AQCS, Kapashera New Delhi - 110037 under Custom reference for clinical examination.

Figure 8:19: Pet Declaration - Advance NOC PDF 2

I} Pet(s) Import Declaration

S.No Pet Declaration Id Passport Number Date of Arrival Declaration Date Current Status Action
1 PET-0000008 T1123456 2026-01-14 2026-01-14 Pending with AQCS Officer w
3 PET-0000006 T1123456 2026-01-15 2026-01-14 Close s fod I
- - -4 Rej [
Records per Page; 10 v n

Figure 8:20: Pet Declaration - Dashboard Status

8.4 Pet Declaration Rejected

In cases where the passenger fails to provide all relevant documents and required
information for advance NOC generation, the AQCS reserves the right to reject
the declaration.
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Passenger can view the Rejection PDF by clicking on the link ‘RejectionNOC
PDF’. A sample for generated PDF after clicking on the link is shown in the
following Screenshot Figure .

View Documents

Air Ticket
RejectionNOC PDF

{H o Pt Declaration Id: POOODOGIR
b iverid
I
-
GOVERMNMENT OF INDLA
fAnimal Quarantine & Cemilicale Services

[Mlinistry OF Fisheries Animal Husbandry & Dairying]
(Depanment of Animal Husbandry & Dairying)
Kapashera Mew Delhi - 110037

Tel011- 22063292 | Fax.:011
Email: aqgsnr.dadf&nic.in

Februsary 16, 2026
Rejection Letter

The application lor Advance NOC for the O numiber of Dog Pomapos domestic petfs). microchip
numiter 85600001 EIG4214 , pertains 1o Tunisha Sandiu . passpaon no, IS
I i being rejected by the Animal Quarantine and Cenilication Service,
Kapashera, Mew Dedhi - 110037 on 16-02-2026 due 1o Incomplete documents which constitutes non-
compkance with the provisions of LiveSiock importation Act, 1898 | as amended in 2001).

{Signature)

Quarantine Officer- NR

Animal Quarantine & Certification Service

Dexpartmant of Animal Husbandry & Dairying

Ministry of Fisheries,Animal Husbandry and Dairying
Government of India

For any information, visit the official website

[ httpzffwene agosindia.gow.ind | ittpciweve. agesindiagow.in' |

8.5 Final NOC

Post arrival Quarantine Officer will examine the pet(s) and documents. Final
NOC will be issued after the verification of the documents and if the pet(s) is/are
found fit after physical verification. If the pet exhibits any clinical signs of
diseases then it will be quarantined at respective AQCS (15 days) and necessary
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testing will be carried out. After quarantined period if the reports of the pet is
found to be fit then the Final NOC will be issued.

Passenger can view the Final NOC PDF by clicking on the link ‘FinaINOC PDF’
visible under View Documents section. A sample for generated PDF after
clicking on the link is shown in the following Screenshot Figure .

Figure 8:21: Pet Declaration - View Final NOC
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Pet Declaration 1d: PDODI0046

ANIMAL QUARANTINE & CERTIFICATION SERVICE (NR)

(Ministry Of Fisheries, Animal Husbandary & Dairying)
(Department of Animal Hushandary & Dairying)

Kapashera, New Dethi - 110037 | Tel:011-25063272 | Fax.2011 - 25060647
Website: www.agcsindia.gov.n | E-mail: agcsnr-dedi@nc.in

Acknowledgement Mo of Application: INDELA/T11234 S6/PDF/O0000E

File Mo IMDELAIT1123456/PDF000004 6 Cerification Mo: INDELAT1123456/FDF /0000046

This is to certify thet the following described consignmeant of 07 number of Cat(s) imported from Afghanistan on 2026-02-19.

The details of the pot Catis) as under:
. Mama
SNO. ‘ Microchip No. ‘ Bread ‘ SEx ‘ Age! D.OB ‘ Color |
1 ‘ Noor-MMN22 345678 ‘ Persian ‘ Femake ‘ 0y a8 ‘ White ‘

1.The pet Cat(s) istare healthy and do not exhibit any signs/symptoms of diseases as per Annexure No. 1.3 and Final No
Objection certificate is accorded.

=

q;mmmkmda!wmmmm&CerﬁmiﬂnSenﬁm .................................. Fof 15 days. o

2{a)-Based-or-ihe-rouline-observelion-and-test-reports-(negetive)-the-pet-Catis)-are-found-free-from-any-infecboes-desease
Eirok e Eobinct i - i

To,
Br. Test User { T1123456 )
Hew K hera, New Dedhi
apashera,Neaw I-
AQCS 110037
Mobile No: S FAuthorized Signatory
E-mail- sesesesiaanaiamesin Mame: AQCS
Designation: INDEL4

Date of Isswe: February 18, 2026

opYy b o ol shom officia

For information and necessary acthions as per Custom Circular no. 15020713 and Motification Mo.

Figure 8:22: Pet Declaration - Final NOC PDF 1

Animal exhibiting clinical signs of diseases or in case of fake documents will be
quarantined or deported respectively at respective AQCS (15 days) and
necessary testing will be carried out.
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e Pt Declaratian Id: FOOO00IZT

—

GOVERNMENT OF R0l
ANIMAL QUARANTINE & CERTIFMCATION SERVICES
[Minisary of Fisheriiss, Animal Hustandry & Dairging)

{Depamment of Arimal Husbandry & Dargng)
Hapashera New Oahi - 110037

Email - agosnr-dadt@nicin
Tal:011-250E3272 | Fax 011 - 25060847
Fabruary 18, 2028
To,
The Deputy Commissiones
Hapaahara, Mow Dathi - 110037

Sushy: Imimeaid laie Craaransne of 01 no. of Cal Parsion micrachip no. MNE15E1T12 with ke advance KoC peitains o
Mol T Usar passpom no. T1123456 Mow Dalni.

Pl spuieCt i Mo =ir,

This cllice seabs your b di i q 40 Ol . of Cit Persian ssdcrochip no. MR 55112 with Tnke
iz Mo perians 0o MO Tes User passportno. 71123456 Naw Delni.

2. Thi Pad A ot haaky and axhitil S gneisyspions of disnases 25 par Anneirs no.1. 3023 and ishan itk bo
quoranlingd a1 Ammal Cuarantings and Ceribcalion Senss Kapashara, New Dalhi - 1100357 Ioe

o

3. Tha im nol i This conegdiube o violation of Secton 3of the Lksemoc Inporiation Act, 1638 (as amanded in 2001
and 50 Nodlication 1006 204 4, 5.0, 1408 (E) - Lsvastock Impon Peocedune. The presence of this poi posas a signiican
nisk ol invoduring iernesinial animal diseases into @ couniry. The unauhorized eniry of ihese pets poses o polental ko
tha intmeducton of Krresvial animal degases o tha couniny. Thredons, &5 procaukonary sasure, te pats sl be

mnmnrduu* i of minimus 15 days a1 oha Animal Cuorontine ond Cotifcalion Sanica,
Hapashera New Dathi - 110037,

A In v of this wiolmion, this office swong by urges tha Cusioms Adthority o handoser this pet for
5. The: cost of Crearansing shall be o by © pass s rimponar.

Ouorantine Ofoar
ADCS

CC b

1) Thi Addmianal Comanissioniar Tmpan] Hapashana, New Dhi - 110037
) s Test User passpan ne. T11234568 New Delhi
3] Asskman Cometssioner (Trade Dieision], DAHD. Gos of inda, ke Dol

Figure 8:23: Quarantine Certificate
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Pel Declaration ld: POOD00036
Vigan
o
GU‘u’ERNh:IEN'T';:]F MDA
ANIMAL QUARANTINE & CERTIFICATION SERVICES
(Nnistry of Fisheres, Animal Husbandry & Dairying)
{Department of Anemal Husbandry & Dairying)
Kapashera, New Delhi - 110037

Email - agcsnr-dadiEnic.in
Ted :011-25063272 | Fax.:011 - 25060647

February 12, 2026

Ta,
The Deputy Commissioner

Kapashera, Mew Dalhi - 110037
Sub: Immadiate Quarantine of 07 no. of Dog SHIH TZU microchip no. $81020061629024 with fake advance

NaC pertains to MiMsSIMRAN passport no. TSI

Respacted Madam/Sir,

This office seaks your immediate attention regarding Deportation 01 no. of Dag SHIH TZU microchip no.
981020061629024 with fake advance NoC penains to MiMsSIMRAN passport no. Repumuss s

2. The imparter to be daport constitute a violation of Section 3 of the Livestock Importation Act, 1898 (as
amended in 2007) and 5.0. Notification 10.6.2014, 5.0. 1496 (E) - Livestock Impont Procedure. The presence
af this pet poses a significant risk of introducing terrestrial animal

3. In view of this violation, this office strongly urges the Customs Authority to expedite the
deportation of this pet at the earbast and balcklist the passenger for future import of pet due Lo

4. The cost of deponation including animal handling, inranst welfare, documeantation and
repatriation logistics shall be bosne by the Aifines as per the direction of DGCA order vide

Quarantne Officer

CC o

1) The Additional Commissioner (Impeet) Kapashera, Mew Delhi - 110037
2) MiriMs SIMRAN passport no.PE952751 377 Mountainash Rd Brampton, ON
3) Assistant Commissioner {Trade Division), DAHD, Govt. of India, New Delhi

Figure 8:24: Deportation Certificate

9 Family Declaration
The Group declaration feature enables a passenger to add family members for
baggage declaration without requiring each member to sign up separately.

On hovering the cursor over ‘Group Declaration’ option, it shows 2 options:

) Add Family Members
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i)  View Family Details

&, Family Declaration v View Exc

O, Add Family Members

l |
A2 View Family Details

Figure 9:1: Group Declaration
9.1 Add Family Members

Clicking on the Add Family Members will first open the popup. Only after
clicking on ‘OK’ button in the popup, the passenger will be able to add family
members.

Figure 9:2 : Popup before adding Family Member

Steps to add Family Member
Step 1: Click on ‘Add family Member’ button to add the member details.

W elete

Figure 9:3 : Add Family Member

80




+ Add Family Member

Step 2: Enter following member details by clicking on button:

e |dentity Type — Passport/Government ID — Government ID applicable
only for Nepal and Bhutan.

¢ Identity Number — Unique identifier assigned to individuals.

e Name as on Identity — Name of the member as mentioned on the Identity
card

e Relationship - This is a dropdown field. Select the relationship with the
person who has logged into the application.

e Gender - This is a dropdown field

e Date of Birth — Date of Birth of the member

e Nationality - This is a dropdown field

e Country of Issuance - This is a dropdown field

e Date of Expiry — Expiry date of the Identity card

e Address on Identity

Figure 9:4 : Family Member Details

[ED Asa Family Member

Button

o add

Family
Member

555555555

Button

nnnnn Ibling 1 to (]
8 - delete

Family ™

Member ﬁ

Button to Save Family
Member details

Figure 9:5 : Save Family Member Details

Note: Passenger can add multiple Members details in the same session by clicking

on button and can delete the details on the click of

button.
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[ED Add Family Member |+ Read Alwd OFF

+ Add Family Member
uuuuuuuu PN2567847
Roh ibling Mal 7612003 B
o d ar (o] ddress
il Detete
Passpot . puaser?
sibi Mile - 2007 B
d @a oz (] df

Figure 9:6 : Add Family Member

Step 3: Once, all the details have been entered, click on ‘Save’ to save the member
details. Clicking on Save will redirect to the View Family Members screen. It will
show the list of all the family members added.

Dats saved sucesstully

Central Board Of Indirect Taxes & Customs ‘

INDIAN CUSTOMS .
T Cl @
ATITHI | 3fafel W Department of Revenne, Miistny of Finance, Goveroment of inda
oot Trovaler e o ncomng Tt & Hometiound s

= GUIDELINES ~ Gitome [ Bapgage Declaration v 63 Export Certficate ~  £3Pelis)~ £ Family Declaration v [3) Vhew Exchange Rates @ Hi, Test User v

Group Head Name - Test User

5. No. Passport Number Passenger Narme Relationship Diate of Birth Rction

PN3SETT Viu Sibing 1072007 Z ©
2 PN2S67AT Rohan Sibling 1962003 ZF ©
3 PNTESA35T Ay Child 07092024 # ©

Figure 9:7 : Added Family Details List

9.2 View Family Details

From the Group Declaration tab, select ‘View Family Details’ (Refer Figure ).
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& Family Declaration % View Exchange Rates W

S+ Add Family Members

A8 View Family Details

Figure 9:8 : View Family Details

All the Members added by the passenger are visible on the screen. Members

details added can be edited by clicking on rq icon or can be tagged / de-tagged
by clicking on toggle @ putton.

Button to
Tag/De-
tagged
Family

- 4«— Member

@ View Family Members

Group Head Name - Test User
5. Mo Passpont Number Passenger Name Relationship Date of Birth
1 PNSET? Viju Sibing 1107-2007

2 PN2S6TBAT Rohan Sibing 1052003

E!QEE"
AAA

3 PNTES435T Ayra Child 07-09-2024

Figure 9:9 : View Family Member Dashboafd

Button to Edit Family

.. B‘ ) ) Member details
Clicking on ¥ icon will open the new screen to eait tne aetans and update.

@ it Family Member

17772007 (1] Indian India

Figure 9:10 : View Family Details Edit Screen

Clicking on Update button will prompt the user to confirm the changes before
saving.

83




Figure 9:11: Family Details Update
Clicking on OK button will save the updated details.

When a passenger adds a group member, their status is automatically marked as

‘tagged’ i.c. @D . The toggle button will appear greyed out -~ when the member

is untagged and the passenger will no longer be able to edit the details of the
member.

Tagged
..... Passport Number Passenger Name Relationship Date of Birth Action Fa m | Iy
PNS435TT ; 4
1543 F o
- Member

Figure 9:12 : Tag/De-Tag Member ~ De-tasged Family
Member

10 View Exchange Rates

From the ‘View Exchange Rates tab, select ‘View Exchange Rates’ as
highlighted below (Refer Figure ).

View Exchange Rates Vv

© View Currency Exchange Rate

Figure 10:1: View Exchange Rates
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The ‘View Exchange Rate’ module will enable passengers to access the import
rate and export rate of the currencies. The applicable exchange rates for
converting foreign currencies into Indian currency or vice versa, will be made
available to ensure transparency for the passengers.

<® View Currency Exchange Rate
Currency Code* Q Get Current Exchange Rate

S.No Currency Code Currency Unit Rate Import Rate Export Notification Date

No Records Found

Records per Page{ 10 v|

Figure 10:2: View Currency Exchange Rate

Steps to view the currency exchange rate:

Step 1: Select currency code from the drop-down. To view the rate for a specific
currency, the passenger must select the corresponding currency code from the
drop-down.

Step 2: Click on Get Current Exchange Rate button to view the import rate and
export rate of the currency of the selected currency code (refer Figure )

@ View Currency Exchange Rate

AUD Q Get Current Exchange Rate

S.No Currency Code Currency Unit Rate Import Rate Export Notification Date

1 AUD 1 614 586 01-01-2026

Records per Page] 10 v

Figure 10:3: View Currency Exchange Rate

85




11 Annexure
11.1 Currency Code List

S.No  Currency Code Currency Description
1. AUD Australian Dollar
2. BHD Bahraini Dinar
3. CAD Canadian Dollar
4. CNY Chinese Yuan
5. DKK Danish Kroner
6. EUR EURO
7 HKD Hong Kong Dollar
8.. KWD Kuwaiti Dinar
9. NZD New Zealand Dollar
10. NOK Norwegian Kroner
11. GBP Pound Sterling
12. QAR Qatari Riyal
13. SAR Saudi Arabian Riyal
14, SGD Singapore Dollar
15. ZAR South African Rand
16. SEK Swedish Kroner
17. CHF Swiss Franc
18. TRY Turkish Lira
19. AED UAE Dirham
20. USsD US Dollar
21. JPY Japanese Yen
22. KRW Korean Won

Source: View Exchange Rate, Retrieved from ICEGATE:
https://www.icegate.gov.in/




11.2 Forms Abbreviations

Full Name Receipt Pattern

Indian Customs Airport location code/Passport

CBD-I Declaration Number/BDR/Unique Number
Form

CBD-II] Export Airport location code/Passport
Certificate Number/EXC/Unique Number
Temporary Airport location code/Passport

CBD-IV Baggage Import Number/IMC/Unique Number
Certificate

CBD-V Detention Airport location code/Passport
Receipt Number/DR/Unique Number

Airport location code/Passport

Pet Declaration Advance NOC Number/PDA/Unique Number

Airport location code/Passport

Pet Declaration  Final NOC Number/PDF/Unique Number
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